7005 Resolution re

Mr, Speaker: As long as the House
is willing to sit,

Shri Kamath (Hoshangabad): Let
us have a Post-prandial sitting to-
night.

1.05 p.M.
[Surr BArRMAN in the Chair ]

RESOLUTION RE SECOND FIVE
YEAR PLAN—concld.
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Shri Shree Narayam Das (Darbhan-
ga Central): Before you call upon the
next Member, I would like lo know
whether the ordinary procedure of
Members getting up and trying to
catch the eye of the Chair is applica-
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ble or not. That should be declared
once for all. There are a number of
Members who have been standing up
for days and days together and they
have not been able to catch your eye.
Therefore, it should be declared once
for all whether Members should {ry
to catch your eye or whether a list
is prepared and that is followed. 1
say this because I have been trying
to catch the eye of the Chair from the
previous session. During this ses-
sion, for the last three days I nave
been doing the same thing, but in
spite of all my efforts, | have not
been able to catch your eye,

Mr. Chairman: Order, order. The
hon. Member has raised a much big-
ger question. I cannot reply to it.
If he wants that it should be decided
in some particular way, it is for him
to raise the matter with the Committee
of the House. I cannot answer this
general question. Apart from that,
there is discretion left with the Chair.
But as he has raised a general ques-
tion, that goes to the background. 3o
my request to him is that he may, if
he feels that way, raise the matter in
the Committee of the House.

Again, apart from the Speaker and
Deputy-Speaker, there i the Panel of
Chairman. I cannot answer for
them. As for myself, I am following
a procedure that has been followed all
along. It cannot be contended that
each and every Member, because he
rises, will have to be given a chance,
It is not a feasible proposition. There-
fore, I am requesting him to raise the
matter in the Committee,

Shri N. C. Chatterjee (Hooghly):
Sir, I deeply deplore the attitude of
the Treasury Benches when they are
strongly resenting criticisms on ihis
Plan. I am very sorry to see that
two days back one of the Ministers
from the Treasury Benches practi-
cally threw ridicule on a veteran
Member of this House, Acharya Kri-
palani. I have read in the paper
that Acharya Kripalani was styled a
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Casanova and when I looked into the
report I Yound that the hon. Deputy
Minister has said that Acharya Kripa-
lani ‘collected “he uncertaintieg of
the Plan with the passion and assidui-
ty with which a Casanova collected
his wives'. Sir, 1 deeply deplore this
kind of statement. I wish there was
some planning of taste on the Trea-
sury Benches and there will be soma
planning of governmental eloguence

The Deputy " Minister of Planring
(Shri S. N. Mishra): Before the hon.
Member proceeds....

Shri Chattepadhyaya (Vijayavada):
This is nothing. It is very hearten-
ing to see that we are following in
the footsteps of the Mother ¢ Parlia-
ments. Once Gladstone said to Dis-
raeli: ‘The hon. Member will eithev
end on the gallows or suffer from
abominable disease’. Disraeli
answered: ‘Oh! you are right; youare
right. I shall end upon the gallows
it 1 accept your principles and end
up in an abominable discase if 1
accept your wife’

Shri N. C. Chatterjee: I wish this
kind of Parliamentary eloquence
should not invade onr Hcuse,

Shri S. N. Mishra; Before the hon.
Member proceeds, I would like to dis-
abuse his mind of any misunderstand-
ing that might have been created. I
do not think that any other hon.
Member has entertained a misunder.
standing of that kind; and it is quite
unnecessary on his part to raise this
if he knows the English language a
little. It did not mean that I was
seeking to cast any reflection on the
hon, Member. In fact, I said that he
iz one of our great national leaders
and we have always looked upon him
with respect and reverence.

Shri N. C, Chatterjee: He has added
impertinence to his effusion. He cast
a reflection that I do not know the
English language. Of course, he
knows it better. All that I am saying
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is that when the hon. senior Ministe:
was running after the Sadhus and
Sanyasis to make his plan successful,
the junior Minister came to give us
his researches into Casanova and his

adventures.

Acharya  Kripalafi  (Bhagalpur
cum Purnea): May Ihave something
to say? I was not present in the House
when this remark was made. I have
no objection to any remark being
made if I am present so that I may
have an opportunity to say something.
1 take it that this Plan is somebody's
wife and I was going to take away
that wife of his. I am not....

An. Hon. Member: Wife!

Acharya Kripalami: Yes; it must
be because—I do not know; I read
in the papers—that Casanova took
away some people’s wives. So, I sup-
pose the Plan may be somebody’s wife
whom I am taking away. So far as
I am concerned, I am too old to take
away other people's wives, [ leave
that to younger and more powerful
and more handsome men than my-
self,

Shri Gadgil (Poona Central): The
modern fashion is to elope with hus-
bands.

Shri N, C. Chatterjee: It is our duly
as representatives of the people to
make the common feel that democra-
cy is really going to achieve something
for him and to improve his daily life,
That is the only way how the struc-
ture of a democratic society can be
maintained and strengthened. It is
essential if democracy is to function
properly that governmental measures
practically at this colossal level as the
Planning Commission envisages must
be subjected to very vigilant and sus-
tained criticism. Otherwise, demo-
cracy will degenerate into a dictator-
ship or a mere oligarchy, which will
be an evil day for India.

I am still one of those who, in spite
of explanations and fairly long
speeches by the hon. Planning Minis-
ter and the hon. Finance Minis-
ter are sceptical about the real out-
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come of the Plan. 1 say so with a
spirit of regret because I like the
objectives of the Plan. The objec-
tives are thoroughly acceptable. The
whole question is this. Is this Plan
workable; would it work? The World
Bank hus said that this Second
Five Year Plan is over-ambitious and
I am afraid that this criticism ig just
and fair. The trouble is that the Plan
hag no precise yardstick. I am afraid
the Government in spite of its opti-
mism will not be able to raise the
resources and the Plan will have to
be cut down. The new Finance Minis-
ter is talking very big when he says
that there will be no paucity of in-
ternal resources and his only difficul-
ty would be foreign exchange. I do
not know why he is so optimistic, He
can, of course, print notes and add to
deficit financing but that will lead to
another disaster. That will lead to a
terrific inflational spiral that would hit
the poor people harder. The Plan as
it is envisaged in this Plan frame has
been cut down and I am afraid it will
require more trimming if we have got
to make it realistic,

The great handicap of this Planning
Commission, if I may say so with
great respect, is that Planning
Commission is really an appendix of
the Government. In other countries
the Planning Commissions are really
bodies of technical experts. They use
to formulate co-ordinated schemes and
submit them to the Cabinet and Par-
liament and they are revised modified
or rejected by the Parliament. Here
three important functions are com-
bined in the Planning Commission.
They are the Planning Body of
experts; secondly, they are the execut-
ing body enforcing their own plans
and thirdly, they are the recising body
or the reviewing body also. Really
this is a peculiar combination of legis-
lative, executive and also revisory
functions: and it detracts from their
value, or, should I say, from their
activities. The majority of the mem-
bers are of course members’ of Gov-
ernment. One would have expected
that this Planning Commission would
have really been a technical body and
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that they would behave as other
Planning Commissions have conducted
their operations in other parts of the
world.

The trouble of this Plan is that no
one is sure of the targets. It seems
that these Rs. 4,800 crores to be spent
in the public sector is a symbeolic tar-
get. The late Finance Minister, Shri
Deshmukh pointed out to us that there
will be great difficulty in raising this
Rs. 4,800 crores. You know that out
of those Rs, 4,800 crores, there is real-
ly no provision for Rs. 400 crores.
They were thinking that they will be
able to get Rs. 2400 crores from
budgetary surpluses; deficit financing
and other things will give them an-
other Rs. 1,200 crores and then they
will get foreign assistance to the tune
of Rs, B00 crores. That will amount
to Rs. 4,400 crores and there will be
an unbridged gap to the tune of
Rs. 400 crores. The late Finance
Minister was very sceptical and he
frankly said: ‘I do not know where
this will come from. I am really
hoping that I shall get it, but any-
how the gap is there’. The present
Finance Minister seems to be optimis-
tie, a little more dogmatic and he
thinks he will be able to raise it from
his internal resources by taxation and
taxation.

What I beg to point out iz this. He
may go on taxing and he may go on
printing notes, But that will lead to
the inevitable concomitant of more
inflatlon, prices going up and people
being affected. He knmew that. There-
fore, he made a plea yesterday on the
floor of this House that there should
be some kind of voluntary embargo
on even the necessities of life like food
and cloth. I cannot understand this
kind of planning with this under-
develgped economy, with our people
living practically at the sustenance
fevel, Can we say: ‘We are glving
you a wonderful plan which will lead
to the ralsing of the standard of liv-
ing' and then say, ‘cut down your
food, cut’down your cloth, cut down
your pulses, cut down your rice, cut
down your wheat and everthing'?
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(Interruption). That means to say
cut down Yyour consumption of the
necessities of life and also cloth (Shri
Gadgill: Then, you will have more
cutlets) and then go on paying more
and more taxes. This is a wonderful
planning. With great.respect to the
new Finance Minister, for whom I
have some respect, this kind of plan-
ning will not enthuse people but will
really damp their enthusiasm. He
admits now that this amount
Rs. 4.800 crores will not do. Very
competent men have pointed out that
in this planning as it was done, there
were big gaps and that you have
not really come out with the proper
ngures. For instance, wifh regard to
coal, you want to raise 12 million tons
additional coal in the public sector and
then you say that ¥You must have
Rs. 60 crores in the Second Five Year
Plan. At page 379 it is staled that the
total capital investment required for-
this additional coal in the public sec-
tor Is roughly estimated at Rs. 60
crores, including Rs, 12 crores for
housing. For the present a provision
of Rs. 40 crores has been made. What
about the balance of Rs. 20 crores?
Nothing is said about it.

The same is the case about o¢il in
which you coming from Bengal and
I alsg coming from Bengal are in-
terested vitally. Provision is made
for Rs. 11.5 crores for oil exploration

"in Jaisalmer and other areas, but ycu

know that governmental exploration
is going on with the participation of
some oil companies for the explora-
tion in West Bengal, and in Assam—
with the Assam Oil Company. It is
said that the financial aspect of Gov-
ernment's participation has vet to be
worked out.

The same is the case with regard to
Rourkela fertiliser production. It is
said that provision of Rs. 8 crores has
been tentatively made for the project,
but this will have to be supplemented
at a later stage.

Therefore, these are all more or less
national flgures and these figures will
not work. Also, loock at the three
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steel plants which they are thinking
of putting up. About these three
steel plants, if I remember aright, the
Second Five Year Plan makes a pro-
vision for Rs. 350 crores for the three
steel projects of the Central Govern-
ment and Rs. 6 crores for the expan-
sion of the Mysore Iron and Steel
works. But np provision has been
made for the townships for these
three steel plants. You cannot work
the plants until you make a provision
for the townships. The Plan says that
additional provision will be needed
which you coming from Bengal and
for the townships for these plants.
But nothing was provided here.

So also in the South, with vegard
to the South Arcot lignite project, the
Plan makes g provision of Rs. 52
crores, but you will reauire much
more. Additional resources will have
to be found much later. Nothing is
said as to how much and how will
you find them?

You have put down for Nangal.

fertiliser project a provision of Rs. 22
crores for raising 70,000 tons. With
regard to Rourkela fertiliser project,
You want to make a provision for
raising 80,000 tons and it is fantastic
to say that Rs. 8 crores will do.

This kind of provision is really not
right. The Finance Minister candidly
admitted that Rs. 350 crores will not
do and that he required Rs 60 crores
more. Similarly for Rourkela you
have to get more funds. Where shall
you get all this? The figure of
Rs. 4,800 crores is not a dependable
figure; you have to go much higher.
The Finance Minister has been called
an Iron Chancellor because he com-
bines with the Chancellor of Exche-
quer the Ministry of Iron and Steel—
not a Steel Chancellor,

Shri Gadgil;: Has a soft corner for
the private enterprise.

Shri N. C. Chatterjee: But he has
said that the problem is a problem of
foreign exchange, problem of finaing
personnel and problem of maintaining

prices. This is a set of difficult and .

serious problems. But behind this
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trinity there is the problem of main-
taining prices. You know that the
prices of essential foodstuffs have gone
up. It has gone up in Calcutta; it has
gone up In Delhi; everywhere 1t has
gone up. I think mustard oil price
has gone up from Rs. 1-8-0 to Rs. 2-i0-0
and Rs. 2-12-0. and nothing has been
vet done to check inflation. There
iz a certaln amount of compartmental
thinking which 15 responsible for delay
in formulating appropriate policies to
achieve what is acknowledged as a
vital necessity.

What I am afraid Is that we are
not tackling the real problem—I ask
the hon. Minister to appreciate that
and the real problem is that this Plan
will be workable, will be really
welcome and will enthuse the people
it it can satisfy them that the terrific
problem of unemployment will be
solved, unemployment is being solved.
There is the clearest possible admis-
sion that the unemployment situation,
ag revealed by the employment statis-
tics, showed signs of worsening during
the First Five Year Plan.

What about the Second Five Year
Plan? The figures are that already
2:5 million persons roughly in the
rural aress are unemployed and that
over 3:6 million will be new entrants.
Therefore. there will be altogether
roughly five or six million people un-
employed. What is happening in
DV.C.» They are saying that they
will get displaced from their jobs, but
in the D.V.C. you cannot absorb the
people who are rendered surplus. On
this rock of unemployment I am afraid
the Plan will founder Let us have
some assurances Or some concrete
things which will ensure people that
there will be some kind of alleviation
of unemployment. One of the objec-
tives of the Five Year Plan is to
create more and more employment
during the Plan period, but your
emphasis is on the heavy industries.
I submit that this is all wrong because
that is not likely to -create” employ-
ment opportunities, at least for some
years to come, You know that the
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employment potential of heavy indus-
tries is very small. How is the Gov-
ernment going really to tackle the
colossal unemployment problem?

Secondly, there iz one other factor 1
will ask the hon. Minister to remem-
ber that no proper facilities are being
created for the training of our techni-
cal personnel, and it is absolutely
essential for the working of our indus-
trial enterprise. You will expand
your public sector but you cannot
work it unlesg you have got the com-
petent staff. At present you are depen-
dant on foreign experts, foreign con-
sultants efc., and you are making no

provision for creating a cadre of con-
sultants.

Even with regard to steel plants I
have a lot to say, but as my time is
very limited......

Shri Bansal (Jhajjar-Rewari): May
I know on which Committee was the
lhon. Member presiding and if what he
is saying is relevant to the particular
Committee because the hon. Member
has got this time specifically to say

something on the working of that Com-
mittee?

Sbri N. C. Chatterjee: I have made
my submission before on the first
eight Chapters. Today I am speaking
on the whole Plan.

Shri Bansal: He has spoken on the
whole Plan already (Interruptions).
Yesterday the hon. Speaker gave the
hon. Member time to speak on the
specific understanding that he will give
an exposition of the work that took
place in the Committee on which he
was presiding. But today he is speak-
ing on the whole Plan, Particularly
when the time before us is so small,
it is surprising that you, Sir, are
allowing him to speak twice on the
same subject. .

Shri N, C. Chatterjee: My friend
does not know that I have already
spoken on certain specific matters but
today I “am speaking on the other
chapters, the detailed projects. Those
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prior remarks were confined
first eight chapters.

to the

Mr. Chairman: It is true, as Shri
Bansal stated, that the hon. Member
was given permission to speak as he
was the Chairman of a Commmittee
so that he may give a summary of
what transpired at that Committee.
But so far as the other chapters of
the Plan are concerned, we have not
given facilities to other hon. Members
when they wanted to speak. That is
not really a proper subject on which
he can speak on this occasion, but I
think he is finishing now,

Shri N.°C. Chatterjee: 1 will finish
in two minutes, Sir.

There is paucity also of our shipping
resources. There ig paucity of freight,
and I am sorry to know that a good
deal of our cargo, which is being
shipped out for India is being locked
up in ports in Germany and other
European countries. I hope some

" satisfactory assurance will come for

starting the second shipyard or at
least for buying some ships for the
purpose of facilitating transport of
goods. I am also strongly supporting
the plea that Shri Matthen put forward
for the development of road transport.
The Second Plan does not go much
towards achieving the target of road
mileage laid down formerly. Puttin~
restrictions on lorries and confining
them to small areas and not giving
them permanent permits — these are
all wrong. The Railway Board is
pursuing a dog-in-the-manger policy.
They have not got the resources to
develop the railways properly, the way
they ought to be done. But, at the
same time, we are not giving proper
facilities to the development of road
transport, which can easily develop
with limited resources. Transport
bottleneck is the one thing on which
the whole thing can flounder. Assum-
ing the miracle happens, assuming
what the Prime Minister says will be
done, In the Mussoorie conference,
there was a cleavage between the Food
Ministry and the Planning Ministry as
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to the feasibility of food production.
The Prime Minister says that food pro-
duction will go up by forty per cent.
without additional funds. We know
that this cannot be done; in fact food
production has gone down by five
million tons. I do not know how it can
go up without any additional expendi-
ture. May be, it is mere election propa-
ganda; it may be a good saunt; it may
be good wishful thinking. But, how
will you do it? Assuming that it is
done by some miracle, unless the
necessary transport facilities are there,
I am sorry to say that the increase in
production will not really alleviate the
distress and will not solve our main
difficulties,

The Depaty Minister of Rallways
and Transport (Shri Alagesan): Sir,
the only excuse for me to intervene in
the debate today is the speech of my
hon. friend over there.

Shri Bansal (Jhajjar-Rewari): The
hon, Minister could wait; he can have
more excuses because there are some
other hon. Members to give some more
points,

Mr. Chalrman: Order, order. If every
hon. Member interferes with the dis-
cretion of the Chair in this way; it
is impossible to carry on the business.
I should have some discretion to con-
duct the business.

An Hon. Member: He is ill.

Shri Bansal: I did not know; I am
sorry.

Shri Feroze Gandhi (Pratapgarh
Distt.-West cum Rae Bareli Distt.-
East): I am sorry also because 1 am
the rause of his coming here now.

Shri Alagesan: He has provided me
with an opportunity to present the
other side of the picture. I did not
have the good fortune to be present
here yesterday when the hon. Member
made a pretty long speech, wvery
strongly criticising the working of the
railways.

Shri Feroze Gandhi: I sent out per-
sonal invitations,
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Shri Alagesan: But, I had gone
through the whole speech. Therein he
has attempted to present a distorted
picture.

Shri Feroze Gandhi: Constructive.

Shri Alagesan: I may be excused for
saying so but he has attempted to show
the railways as the villain of the piece.
He prophesied dire things for the Plan
and said that the Second Plan might
very well flounder on account of the
mounting operational inefficiency of
the railways, as he put it. We are pre-
pared to take any constructive critic-
ism. I am not saying that the entire
speech was keyed in a dismal or
gloomy way. There were certain parts
of it which were good and we welcome
all those parts where he had made
helpful suggestions, which would be
studied and adopted for improving the
efficiency of the railways.

There is absolutely no complacency
on the part of the railways. It just
cannot be allowed to creep into our
thinking. A constant endeavour will
and should be made to improve the
efficiency of the railways. We are at
one with him on this point, We are
putting in our best efforts to improve
efficiency.

In the calculation of targets for the
Second Plan, the railways have assum-
ed an improvement of ten per cent in
the working efficiency of the railways.
But. the Planning Commission itself
has admitted in various places that
in spite of this anticipated increase in
efficiency. there is bound to be a gar
between the resources that have been
made available for the railways and
the task that has been assigned, the
task which it is called upon to carry
out. That has been admitted. On
behalf of the Planning Commission,
my colleague the Deputy Minister of
Planning who spoke the other day alse
held out an assurance that it had
decided to undertake annual reviews of
the working of the railways and that
it would try to provide such funds as
the railways would require for its pur-
pose. In the first year of thé Plan, it
has been done. The assurance is with
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reference to the second, and perhaps
the, third year. I would like to plead
on behalf of the railways that we
should have a sort of advance infor-
mation as to the funds that will be

forthcoming because, when we want.

to place an order for rolling stock, etc.
it just cannot be manufactured in a
moment, There should be sufficient
advance notice so that the railways
may go ahead., I hope the Deputy
Planning Minister and the Planning
Commission will take note of it and
will try to be helpful,

Having said that the railways should
try to improve their efficiency and
put up better performance, I should
like to place some factors before the
House, which really inhibit the opera-
tional efficiency of the railways. They
have been given enough publicity, I
am not bringing in any new difficul-
ties, )

Take, for il:lstanceJ the over-aged
stock. You will find in the relevant
page of the Second Plan that there is
a great percentage of over-aged stock.

Shri Feroze Gandhi; What is
percentage?

the

Shri Alagesan: It is true ' that a
huge expenditure has been incurred in
the purchase and procurement of roll-
ing stock—about Rs. 250 crores during
the First Plan, It is intended to incur
an expenditure of Rs. 380 crores dur-
ing the Second Plan for the procure-
ment of rolling stock, But, still the
position is not very rosy. At the time
of beginning of the First Plan, the per-
centage of over-aged broad-gauge loco-
motives was 23 per cent of our total
holding. After the huge expenditure
incurred in the First Plan, it did not
go down surprisingly enough because
we had kept a large amount of over-
aged stock. Instead of going dowm, it
actually went up from 23 per cent at
the end of 1951 to 32'5 per cent at the
end of the First Plan, The picture at
the end of the Second Plan will be a
little befier. It will start coming
down, and even then the percentage of
over-age broad gauge locomotives
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would be 16'2 per cent; so also—I need
not repeat the figures—for the metre
gauge locomotives and alsp the
wagons both broad gauge and metre
gauge, With reference to wagons also
the percentage of over-aged stock went
up at the end of the First Plan b.:
it will go down after the Second Plan
would have been successfully com-
pleted.

Now, if we want to have optimum
efficiency, we assume a condition in
Wl"lil':h our rolling-stock are in  very
good condition, perfect order etc.
Reference was made to wagons under
or awaiting repairs, With'such a huge
percentage of over-aged stock on my
hand, can I move all those wagons
every day without sending them to the
workshop? That is the guestion which
has to be faced.

I shall now place another factor
before the House which goes to retard
the efficiency targets that we would
otherwise like to achieve. Take the
question of track renewals, We are in
woefu] arrears with reference to
track renewals. At the end of the
First Plan the arrears are to the ex-
tent of 7000 miles, which is roughly
one-fifth of the route mileage of the
Indian Railways. With the renewals
accruing in the Second Plan it will
come upto a figure of 13000 miles.
Out of these 13000 miles we have plan-
ned for renewing only 8000 miles of
track. So there will be an arrear of
5000 miles even at the end of the
Second Plan. After the track is com-
pletely renewed and after we eliminate
all over-aged stock, if that position is
reached, then one can reasonably
demand the optimum efficiency from
the Railways. Till that ig achieved,
we have to take into account these
factors which will, to a certain ex-
tent, take away from the efficiency of
the performance of the Railways.

Sir, I am saying this not with a
view to offer any excuse, but these
are solid facts which cannot be washed
away by anybody. Yesterday it was
said that the war ig over and 50O
many vears have passed, partition also
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is over, but still pleas based on diffi-
culties that followed these two events
are still being made, We are not at
all anxious to advance such pleas. But
here is a solid fact of such a large per-
centage of over-aged stock on my hand
and such woeful arrears of track
. renewals which has to be taken into
account in assessing the efficiency of
the Railways. If that is done, then it
will be possible for anybody to form a
correct picture, and it will not be the
gloomy picture, dismal picture, dis-
heartening picture that my friend
sought to draw yesterday.

Shri Feroze Gandhi: If you read my
speech you will find that I have drawn
a very heartening picture.

Shri Alagesan: If the things that I
have mentioned are taken into account
then it will be a well balanced pic-
ture, showing the plus as well as the
minus side of the working of the Rail-
ways. I only plead for such an
approach to this question before hasty
conclusions are attempted to be drawn.

My friend, yesterday, traversel the
entire gamut of railway statistics and
tried to show how inefficient we are.
It is worthy of a tudget speech and
it should have been delivered at the
time the Railway Budget is considered
by this House. But we have no objec-
tion to interim discussiong of this
nature. In fact, it highlights certain
things which we welcome and we
always, ag I said at the beginning,
welcome criticism if it is only healthy
and constructive. So I shall not try to
deal with all the mass of details and
figures that he waded through yester-
day.

Shri Feroze Gandhi: You can send
for me and I will try to explain it.
Will you do that?

Shri Alagesan: Yes, I am perfectly
willing.
Shri Gadgil: In the lobby?

Shri Feroze Gandhi: At his resi-
dence, office or anywhere else. Wher-
ever it is convenient to him I will go
and explain every single detail.

475 LSD.
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Shri Alagesan: In fact, every one of
the points that have been made will
be carefully studied and the real
position will be placed .before the
Planning Commission; we owe a duty
to the Planning Commission to tell
them as to what we are doing.

Shri Feroze Gandhi: I said, I will
explain it to you.

Shri Alagesan: Certainly, the hon.
Member who chose to make those
criticismg will be informed of the
position, and we will try to correct
ourselves if he has anything further to
show. There is absolutely no diffi-
culty in doing that.

Sir, 1 wag saying that I shall deal
with some of the important statistics
angd leave the rest for the moment.
The hon, Member stated that in the
~ourse of the First Plan the Railways
had been able to increase their freight
hauling capacity on an average by
only 1'8 million tons a year. I am
afraid it is not correct.

Shri Feroze Gandhi: I said 2:2 mil-
lion tons. It must be a wrong report.
I said 1:4 million tons in the first two
years and 2'2 million tons in the first
four years.

Shri Alagesan: 1 have got here a
copy of his speech. *

Shri Feroze Gandhi: That migth be
a mistake in taking down. I gave so
many figures and so that might be a
mistake.

Shri Alagesan: I have already given
the figures.

Shri Feroze Gandhi: I do not want
to object. The hon. Minister may pro-
ceed. If he wants he can have the
advantage of 04 million tons.

Shri Gadgil: It lodks as though we
are likely to have a head-on-collision

here.

Shri Alagesan: I am going, to have
a greater advantage than what is re-
presented by 0'4 million tons. This is
the sentence of the hon. Member—I
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am quoting from the copy of hiz um-
corrected speech:

“In the.course of the First Five
Year Plrn, the railways have been
able to increase their freight naul-
ing capacity on an average by only
1‘8 million tons a year.”

Shri Feroze Gandhi: That has been
taken down by mistake It is actu-
ally 22 million tons.

Shri Alagesan: Even that figure is
wrong. I am going to submit that the
other figure which the hon, Member
now puts forward or, perhaps, he put
forward last time and it was wrongly
reported, is not correct. The tonnage
lifted by Indian Railways in 1950-51
wag 914 million tons and the yearly
increase over this figure during the
five years has been ag follows: first
year—5'3 million tons......

Shri Feroze Gandhi: From the
1951-52 figure?

Shri Alagesan: I am now giving the
figures for the five years of the First
Plan, In the first year of the Plan the
increase over the previous year was
5-3 million tons; second year 57 mil-
lion tons, third year 6:7 million tons,
fourth year 14'4 million tons and—of
course the hon, Member pleaded that
he had no figure for 1955-56 and I am
now giving it—for the fifth year 236
milllon tons. These figures are over
the 1950-51 figure.

Shri Feroze Gandhl: Sir, I rise on a
point of order. The Minister is not
giving the correct figures. He is not
giving the correct figures published by
the Railway Board. The figures are:
1951-52—96:7 million tong and for
1954-55—1058 milion tons, which
gives an average increase of 22 million
tons per year, That is what I said. Now
he Is comparing it with the past. I can
go back another five years more and
gay that it is worse.

2 P.M,

Mr, Chairman: It is a matter ef

argument; not really a point of order.

Shri Feroze Gandhi: It is a wrong
interpretation of what I said.
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Shri Raghunath Singh (Banaras
Distt. Central): It is a question of
fact.

Mr. Chairman: Apart from that, 1
want to observe that after all we are
discussing the broad objectives, pro-
grammes and principles of the Second
Five Year Plan, So, the hon. Minister "
may just give the points in reply o
those raised by the hon. Members and
not enter into particulars, We  are
not discussing the railway budget here.

Shri Alagesan: I do not know
whether you, Sir, had the occasion to
hear the hon, Member, I think his
speech lasted for over an hour and he
went into every little detail of the
working of the railways. Anyway, !
am not going to traverse the entire
field. I am only picking out the most
important and the statistics portion of
his speech, and I am trying to show
how he was placing a picture which
wag not altogether based on facts. 1
should not like to be interrupted.

There has been a total increase of
23'6 million tons,

Shri Feroze Gandhi: I do not accept
it.

Shri Alagesan: It is about 26 per
cent over the 1950-51 figure. It is true
that the bulk of the increase has taken
place during the last two years. As
one would expect, this is because of
the trafic developed as the Plan
gathered momentum. It has to be noted
that in 1955-56, there has been an in-
crease of nearly nine million tons over
the previous year, It cannot, therefore,
be suggested that with the improved
tacilities, the Indian Rallways would
not be able to handle an increased
rate of freight traffic to the tune of
12 million tons per annum. The quan-
tum of traffic that the Indian Railways
have been called upon to handle is 60
and odd million tons.

The next point that the hon. Mem-
ber made was with reference to the
wagon mile per wagon day. That is an
important piece of statistics. That
shows the real output of the railways.
It takeg all factors into consideration
—~the speed of the goods trains, the
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loading factor, the lead, and also the
wagons that are not under use. The
wagons that are awaiting or under
repairs are also brought in, when you
consider the statistics relating to
wagon mile per wagon day. So, it is

very relevant to examine whether

what the hon. Member said is correct.

Shri Feroze Gandhi: On a point of
order, I am very sorry that....

Shri Alagesan: 1 do not like to be
interrupted.

Shri Feroze Gandhi: I cannot krelp
it. The Minister says that in calculat-
ing the wagon miles per wagon day,
the number of wagons which ave
awaiting or under repairs comes in.
;t does not, If the wagong are awsit-
Ing or under repairs, how can they be
on the line? It is very unfortunate that
the Minister says this, He can say that
I am entirely wrong, but let us not
have this kinj of explanation,

Shri Alagesan: He should not take
recourse to raising such points of
order. Had I been present in the
House while the hon. Member spoke, I
;?uld not have interrupted him like

5.

Mr, Chairman: It is up to the techni-
~al experts to decide these matters, I
am not here to give any decision on
these points.

Shri Feroze Gandhi: It is not at all
technical. If wagons are awaiting or
under repair, they cannot be on the
line. How can such wagons have any-
thing to do with wagon mile per
wagon day?

Mr. Chairman: There seems to be a
difference of opinion.

Shri Alagesan: I say that it is taken
into consideration when computing the
figures. I would not like to be inter-
rupted. If 1 had been here yesterday,
I would never have interrupted the
hon. Member even for a single
moment during his speech. I would
like the same privilege to be extended
to me.

Shri Raghunath Singh: If wrorg
facts are quoted, we are entitled to
have- the correct information,
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Mr. Chairman: Who will

whether it is right or wrong?

Shri Raghunath Singh: The figures
are published.

Mr. Chalrman: So, it is not a point
of order. It may be a difference of
opinion between the hon. Member and
the hon. Minister.

Shri Feroze Gandhi: I will keep
absolutely quiet. He can say that I am
entirely wrong.

Mr. Chairman: He may record that
point and he may raise later on the
point that the Minister made a wrong
statement. It is not a point of order,
anyway. Let the hon. Minister con
tinue,

Shri Alagesan: The position' seems
to me to be this: the hon. Member is
entitled to say anything that he
wants, and I am not entitled to say
what I want to say. That is a very
strange proposition to be made in this
House. Now, it iz too late in the day
to proceed like this,

I would like to confine my remarks
to the broad-gauge only, as 4/5th of
the freight traffic is carried by the
broad-gauge system, and the main
impact of the Second Five Year Plan
will be felt by the broad-gauge system.
The hon. Member has stated that the
utilisation of rolling-stock is miserably
low and that the wagon mile per
wagon day flgure, which is an impor-
tant index of operational efficiency,
was much higher than it wag several
years back. I think it will interest the
House if I read out the figures from
the report of the Estimates Committee
and give the figures from 1938-39 on-
wards, The figures are: 1938-39, 40-2;
1939-40, 41°'3; 1940-41 429; 1941-42, 47.

Shri Feroze Gandhi: Yes.

Shri Alagesan: 1942-43, 42-5; 1943-44,
39°7; 1944-45  40; 1945-46, 41-6; 194647,
37-3; 194748 34:3; 194849, 33°1;
1949-50, 38-1; 1950-51, 38' 7. From here
the figures for the First Five Year Plan
period begin. 1951-52, 409; * 1952.53,
41-1; 1053-54, 40'1; 1954-55, 43:3. It is
true that in 1941-42, that is, once dur-

decide
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[Shri Alagesan]

ing the period of the past 1B years.
the figure touched the 47 mark, but it
dropped to 42 in the following year in
spite of the war-time regimentation
then prevailing, The result obtainea in
1954-55, namely, 43:3.

Shri Feroze Gandhi: 433

Shri Alagesan: —is better than all
other figures. The figure for 1955-56,
which has just been worked out, is 46:6
During the busiest month, namely,
March, 1956, it was 48'9. The House
will remember that during the war
years, traffic was greatly restricted and
the bulk of the freight traffic carried
consisted mainly of military supplies
which were carried over long distances
in block loads unlike those in peace-
time, when freight traffic is carried on
in the usual course and when freight
is transported all over the country at
the convenience of the traders.

Shri Feroze Gandhi: The . metre
gauge figures may also be given,

Shrl Alagesan: I have already said
that I would give the figures for the
broad-gauge. I am not going into the
metre-gauge figures.

Shrl Feroze Gandhi: Will you allow
me to read them out?

Shri Alagesan: I have confined iny
figures to the broad-gauge only, and
have shown how the figures stand.

Shri Feroze Gandhi: When the
figures are in your favour, you have
taken them, and when the figures are
in my favour, you are not willing to
take them up.

Shri Alagesan; The hon. Member
has had his innings. I request him to
permit me to have my innings, I pre-
faced my remarks by saying that it is
the broad-gauge system that carries
4/5th of the total trafic and so the
main impact of the second Plan will
be on the broad-gauge system.

Mr. Chairman: I do not think that
the hon. Minister should reply in
detail. Of course, I know that the hon.
Member took one hour and ten

13 SEPTEMBER 1956

Second Five Year 7034
Plan

minutes the other day. But so much
time need not be taken for the reply
also, As thig is the closing day, cther
hon. Members may be deprived of the
chance to speak on the Plan, if one
hon. Member takes much time.

Shri Alagesan: I submit that if there
is no interruption, I shall finish within
ten minutes.

Mr. Chairman: I was about to
tell the hon. Member, Shri Feroze
Gandhi, that he has had his say un-
interruptedly. Let the hon, Minister
reply  uninterruptedly. The non.
Member may have occasions, even
later on, to have his points clarified.

Shri Feroze Gandhi: But let not the
Minister quote wrong figures. When
the railways consist of two systems—
broad-gauge and metre-gauge, he must
give the flgures relating to both the
systems.

Mr, Chairman: We cannot go on with
the controversy here and now.

The Minister of Defence Organisa-
tion (Shri Tyagl): But the hon. Mem-
ber must be broad-minded; not narrow.

Shri Gadgil: And bald-headed.

Mr, Chairman: If the hon. Member
is in need of any information, he might
ask for it later on.

Shri Alagesan: The hon. Member is
doing me a wrong in interrupting like
this. Anyhow, I do not want to labour
the point.

The hon. Member has suggested that
we must achieve a target of 50 miles
a day in the first year of the second
Plan. This, incidentally, is also the
target set by the Estimates Committee.
Considering that in March, 1856 the
result obtained was 484, we are not
far from the target and I have every
hope that the target set will at least
be reached, if not exceeded.

The hon, Member, again, laboured
length to establish that this result is
very poor and even hinted that it is no
better than what a bullock cart can
do. Perhaps the House would be
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interested to know the result obtained
in some of the advanced countries of
the world with all their modern
resources, equipment and technical
ability. 1 am giving the figures for
1954-55. In US.A, it is 43'8 wagon
miles per wagon day; Canadian
National 42'8; Canadian Pacific 41'6;
British Railways a bare 10-6; Japanese
National 63-1; Indian Railways 43°3.
Considering that the results of the
U.S.A. and Canada are no better than
ours and that those of the UK. are
much lower, can we fairly say that
our performance hag been unsatisfac-
tory or poor? Nor can we assume any
ad hoc basis for fixing it at a substan-
tially higher level. After all, US.A.
and Canada have all the modern facili-
ties and the technical know-how; and
if in spite of these advantages they
have not been able to do any better, I
only beg of the House to consider
whether it would be reasonable for us
to reckon on purely speculative esti-
mates. Japan's results are certainly
very much better. But the conditions
there are by no means similar to ours.
They have large stretches of trunk
routes completely electrified, and have
all the most modern signalling equip-
ment and facilities.

I shall place before the House one
or two other factors which differ in
our country, The free time allowed for
loading or unloading is five hours
there. In our case it was six hours,
but we have since issued instructions
bringing down the free time to five
hours. In Japan they work round the
clock. In our country there is great
resistance from the public for handling
poods during the nights. The House
will remember that last year, when
tne working hours were extended from
elgnteen to twenty hours—that is, it
was from 6 am. to 6 .M. and it was
extended from 6 amMm. to 8 P.M.—
there was a strike by the coal mer-
chants at Delhi. We, however, held out
and have since extermded it to twenty-
two hours. That is, while Japan works
round the clock we only do the load-
ing and unloading work between
6 am. and 10 A.m. There are stilleight
more hours which we do not utilise.
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Again, the steel works in Japan are
allowed only twenty-four hours free
time, whereas in our case it is thirty-
six hours. Here again, as a first step,
we have decided to bring it down by
six hours. So it will be seen that
there are marked disparities between
the Japanese and the Indian Railways.
We shall, however, gradually endeav-
our to remove these disparities.

A team of senior officers—two offi-
cers went, for one of whom the hon.
Member has great respect (Shri Feroze
Gandhi: I have for all of them) and to
whom he shows such appreciation—
from the Railway Board had visited
Japan only recently, and we shall cer-
tainly adopt whatever is good in their
system. We are also trying to assimil-
ate whatever ig good elsewhere and
will prove beneficial to us.

Sir, I shall not deal with the fur-
ther points, as you have so ordered.
But I have tried to place this picture
before the House in order to convince
the House that things are not so.rotten
as the hon. Member tried to make out
yesterday. We are not only proceeding
on right lines; what is more, we are
trying to learn from elsewhere, It is
not for nothing that we sent our offi-
cers to Japan and China, We have a
good deal to learn from China too.
And at present a team of American ex-
perts are studying the Indian railway
system, and they have been commis-
sioned to study particular aspects of
railway working here, and whatever
suggestions they will be making we
will try to adopt and improve our
efficiency.

Yesterday—I do not know how the
matter was quite relevant—the hon.
Member asked with a flourish whether
we want Janata air-conditioned train
or we are going to move more traffic.
I do not see for myself any contradic-
tion between the two. I would have
been pleasej if the hon. Member had
pleaded for complete abolition of air-
conditioned a-commoudation on Inwan
railway trains. But he takes objection
to air-conditioned accommodatlon only
when it is sought to be extended to the
ordinary traveller in this country.
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Shri Feroze Gandhi: Do not try te
make out a point like that. I did not
say that. You are putting something
into my mouth which I did not say.

Shri Alagesan: He objected to air-
conditioned Janata trains.

Shri Feroze Gandhi: I said that
higher priority should be given to
goods movement than to passenger
trains.

Shri Alagesan: Whenever we seek to
introduce or extend any facilities that
_are enjoyed by the top few here to the
ordinary citizen, then sll sorts of objec-
tions are raised.
Shri Matthen (Thiruvellah): It is
extremely unfair,

Shri Feroze Gandhi: The hon. Minis-
ter is going on saying something. He
has not even read my speech.

Shri Alagesan: Sir, I would again
plead for not being interrupted.

Shri Matthen: But when he is giving
absolute untruths?

Shri Alagesan: Sir, I take exception
to that remark. Would you kindly ask
him to take away that remark?

Mr. Chairman: It is objectionable.
How does the hon. Member say that it
is an untruth? I think he will with-
draw it.

Shri Matthen: I withdraw it, Sir.

Shri Alagesan: I thank the hon.
Member for doing so.

Shri Gadgil: But what are the facts?

Mr. Chairman: The hon. Minister
may not rub oo that point, He may
continue with his speech.

Shri Alagesan: Sir, I am f{inishing in
a few seconds. I shall not take more
time of the House.

So, there was a similar question
raised here, “Why air-conditioned offi-
ces?” When there are air-conditioned
rooms for some officers, nobody objects.
But when the enfire office is to be air-
conditioned and all the office staff are
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to get the benefit, objection is taken. 1
smell some similarity between that
objection and the objection that the
hon. Member took yesterday. I would
respectfully urge that this is not the
way to travel towards the socialist
pattern of society which we have
placed before ourselves. And when we
seek to extend facilities and ameni-
ties enjoyed uptill now only by a few
to the ordinary traveller in this coun-
try we expect to have the fullest sup-
port from this House.

Shri Gadgil: The success of the
Plan depends, in my humble opinion,
on two things: peace in the inter-
national world and stability of prices
in the nation. If both these conditions
are not there, it may be taken that
the measures of success that this Plan
is likely to achieve will be consider-
ably less. What is happening in the
international world is already known.
The use of force and its conseguences,
and if it is crowned with success its
consequences, are matters of very
serious consequence. But the object
of my criticism from that point of
view is not that I should ask the
House to take all those factors into
consideration; but I am very much
worried about the price front—though
not so much worried about the peace
tront.

The entire Plan, according to my
view, is based on the assumption that
there would be, more or less, stability
of prices throughout this period with
some marginal adjustments here and
there. If that is not the assumption,
there is no plan—at any rate, in terms
of monetary resources. Yesterday
our Finance Minister made a speech.
[ welcome it partly. But before I deal
with him I want to confine myself to
the position of food prices and cloth
prices. So far as the food prices are
concerned, it is obvious that the Gov-
ernment was aware that the prices
were rising right since the last 18
months, and in the month of June,
1955 the general index was 26 per
sent. higher. I want to know if the
advisers of the Government in this
particular matter were quite alive to
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the potentialities of the situation, and
what advice they gave. I have cal-
culated in my own way what extra
profit must have been made by the
merchants in the matter of food. The
entire urban population plus 14 to 15
per cent. of the rural population has
to purchase foodgrains, and accord-
ing to the standard that was evolved
during the rationing period, I take it
that ten crore units were the units
which were purchased by the people
in the open market and I have cal-
culated that the merchants who deal
in grain made a profit of Rs. 2 per
unit per month; and calculating that
the whole thing worked only for a
period of 12 months, they have pocket-
ed a huge sum of Rs. 240 crores over
and above their normal profits. This
looting was, if not with the consent of
the Government, certainly with their
connivance. It is mnot merely an
error of judgment in misappreciating
the situation. 1 am of the view even
if it is an error of judgment, it is not
excusable at all.

The moneyed interests and the
mercantile interests in this country
have a great pull in the formulation
of the policies of this Government.
The late Jamnadas Mehta who was
also a Member of this House once said:
“The Indian baniya has beaten the
British and is bound to beat the Con-
gress Government or any Government
that may be in this country.” I never
thought that he was so prophetic.

Now we are told fair price shops
are being opened. They are too late
and the population served also is not
the entire population that has become
the victim of this rise in prices. Only
a few days ago I was in Poona. The
peasants living in the hill side came
to me and said that they were getting
jowar one seer for one rupee. The
fair price ghops are all in the cities
and they have not yet entered the
interior where the position still
remains the same. It was announced
on behalf of the Government that
there would be a steep fall imme-
diately after this policy was adopted.
There is no steep fall. On the
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contrary, I am certain that prices may
not rise but prices will remain at the
present level and after three or four
months prices will go down exactly
at the time when the peasants are
about to reap the harvest so that they
will get less, and when they part with
their produce and the produce goes
into the hands of the dalals and mer-
chants, Government will see that the
prices rise. This has been the experi-
ence of the last 40 years, and nothing
has been done so far.

Now, take the case of cloth. Many
of us have been criticising the policy
with respect to textiles and today the
excise duties are increased. The effect
is that Government will get Rs. 17
crores. To that extent it is a good
answer so far as the problem of infla-
tion is concerned, but so far as the
profits of the manufacturers are con-
cerned, they will continue to get the
same, perhaps more, and so far as the
consumers are concerned, in our coun-
try the demand for cloth is mnot so
flexible as in other countries. In fact,
clothing in India is a concession to
modesty. All over the country, parti-
cutarly in the rural areas people have
not enough clothes. They have clothes
just enough to maintain themselves
in an atmosphere of modesty. Now,
our great Finance Minister has
appealed: “You do not buy. You
consume less.” It is just like giving
water to a man who is about to be
drowned. This advice to a man who
has already nothing or next to nothu.g
to cut down is something which can
only be aired in the present surround-
ing. In other countries this would
not have been tolerated. Control and
strategic control. We have had enough
experience, and if there are strategic
controls, I am certain there will be
pressure at strategic points with the
same results. The net result is that
prices will not remain stabilised, and
stability of prices is really the strength
of the Plan, If this is not taken inte
consideration, then in my humble
opinion the chances of the successfyl
mplementation of the Plan are reduc-
ed considerably.
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[Shri Gadgil]

I am glad to note that the Finance
Minister has ruled out reduction in the
size of the Plan, and in fact, he said it
will grow more. In fact, it must grow
still larger and if the object of the
whole Plan is to secure full employ-
ment for every employable man or
woman, even the proposed size which
means an expenditure of Rs. 5,600
crores is not enough.

The unemployment position is so
well known. I give one instance of
the unemployment in the educated
classes. Only last month the Poona
Corporation advertised for 50 primary
teachers. Three thousand two hundred
applications were received and there
were 170 graduates, 140 second year
trained teachers and 330 matriculates
among the applicants. The recent
report also shows that unemploy-
ment is mounting up not only in the
urban areas, but also in the rural
areas. Therefore, the only remedy is
more industrialisation. There is no
scope for further absorption in the
agricultural section. In fact, every
expert says: better take off 14 to 15
per cent off the land and put them
into industry. Now this is not possi-
ble unless there is a radical approach
to this problem. Unless you nationa-
lise all the main and key and strategic
and major industries, this problem is
not going to be solved in the near or
even in the far future.

We are again and again told, and the
other day the Finance Minister said:
“l do not want to mnationalise these
chimneys.” No businessman ever
continues his business unless he is

* pertain of profit, just as no politician
will make any speech without an eye
on the election. That is certain. I am
not excluding myself. To say that
these are all junk and they do not give
any return is contrary to facts. You
see how much income-tax is paid by
the textile interests, how much profit
is seen in their books. How much
they make really one does not know
because it is impossible for anybody
to know: how much water the fish
drinks. The point is that unless
nationalisation is undertaken on a
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larger scale in more flelds, this pro-
blem is not going to be solved.

We are again and again told about
the personnel and know-how. Was
that the difficulty when you nationa-
lised insurance? When you could
manage the rationing system on such
a large scale, could you not nationa-
lise 460 units of textile manufacture?
Conscript those who are working
there, and encadre them. There is no
difficulty in that. The difficulty is
that Government think, and the ruling
economic thought is, that there should
be a mixed economy. And we are
having very much of a mixed economy.

Now, look at China. It has become
a fashion nowadays to quote China.
I have got their official reports. In
China, last January the entire pri-
vate enterprise section in Shangha
was nationalised. 40 per cent, of the
manufactured goods in China were
from Shanghai. How did they do ity
The procedure they adopted was very
simple. The workers said, ‘No more
work in the factories, unless you
nationalise’. And their Government
had a very simple plan. They valued
the concern. If the price was 100,
they told the shareholders or the
managers, "You will get five per cent.
every year for a period of twenty
years, but no interest on the unpaid
instalments.” They told the capitalists,
‘If you are a good individual, a good
manager, a good technician or a good
worker, you will be paid according to
your merit’. Thus, they not only
transformed the private concerns into
public concerns, but in that process,
they transformed the bourgeoisie also.
What is there to prevent the accept-
ance of this plan by our Government?
If they like, they can do so, after the
general elections, if they feel there is
a need to have funds from the capita-
lists for running a succecssful election
zampaign.

Shri Amjad Ali (Gopalpara—Garo
Hills): How frank!

Shri Gadgil: I am very sorry to read
in the papers that the great
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industrialist Mr. J. R. D. Tata has said,
‘We have decided to finance any party
that guarantees that the steel and iron
industry will be safe, as it is today.’.

Shri Asoka Mehta (Bhandara):
Congress will be financed.

Shri Gadgil: I feel that this is a
serious matter, and people ought to
understand fully the implications of
this.

International economists and great
experts say that if you want to have
only a welfare State, a full-sized wel-
fare State, you must spend at least
15 per cent. of your national income.
But if you are out to establish a
socialist State—that is a different con-
ception—then, these international
experts say that State must spend 35
per cent. of your national income,
because you have to provide for
capital formation. . '

Shrimati Tarkeshwari Sinha (Patna
East): Yes, if we get raw materials
for the welfare State.

Shri Gadgil: This is not the place
and the occasion to deal with my hon.
friend's questions. I have enough
arguments to put forward.

The point is that though our objec-
tive is that of the establishment of a
socialist State, our emphasis and all
the steps that we are taking are just
calculated to delay the fulfilment of
that objective. We are encouraging
consumer industries, and we are not
touching them for the time being. The
result is that in another five or ten
years, they will become ~more
organised, and they will get returns
sooner, and will have a powerful
lobby, so that the entire system of the
planned economy could be sabotaged.
Already, a new organisation known
as the Free Enterprise has come into
existence. It is sufficiently known to
everyone of us as to who are behind
it.

Since the Awvadi resolution was
passed, a thought which was very
conducive and helpful for socialism
was growing up. But during the last
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six months, I find that contrary
tendencies have been cropping up,
with everybody saying, how can this
be done, how can that be done, why
not go a little slower, and so on; in
this way, all considerations which
were not considered worth looking
mto, have suddenly become very rele-
vant, and very prominent.

We are told that in the course of the
last five years, that is, during the
period of the First Five Year Plan, the
standard of life has gone up. It is
not a fact. In terms of commodities
and services really, we are where we
were. Of course, I am talking here
of the general mass of the people.
The rich have become richer. If you
see ithe income-tax brackets, that fact
is proved. That has also been stated
to be the case by no less a person than
Acharya Vinoba Bhave. It has not
been denied by Government.

The Second Plan also is going along
the same lines, with the result tbat at
the end of the Second Plan, the rich
will become richer still. If your
object is that the standard of life of
the majority should grow, then you
must have blue-prints about the work-
ing conditions, and about their
demands, and then only start produc-
tion. But what has happened is that
this process has been reversed. The
additional production goes only to add
to the amenities and comforts of those
who nave, and although it is expected
that the results will go down to the
people, they do not go down, because
there is no proper scientific and
equitable system of distribution.

Then, we are told that all this is
being done for the sake of develop-
ment. My own humble view is that
development means modernisation.
Unless the whole industrial apparatus
and the outlook are in consonance with
the spirit and the technique of the
times, there is no development. We
are still swearing by handicrafts,
cottage industries, ete., without taking
into consideration the fact that the
world has progressed so mfich tech-
nologically and otherwise. To still
ingist on these things is to deny to a
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section of the population the benefits
of scierce, and the consequent divi-
dends in terms of better wages or
better returns. But then that is what
is being done.

Then, we talk of co-operation of
people. In the community projects,
we have assumed that people are co-
operating. I have got here an article
written by Shri Lobo Prabhu, perhaps
one of the finest 1.C.S. men. He says:

“Only the labour was largely
rendered by those who live by it,
and could least afford to give it.
By the test of democracy, the
classes who, for caste convention,
or because they are rich, do not
labour, have benefited by the
contribution of the poorer classes
of the lower castes who labour.”

This is the result. If roads are
built or buildings are built by
voluntary labour, the benefit mainly
ensures only to those sections who
have done nothing. They have not
even paid for this. This is the result
of the participation by people.

We are told that there must be
some dynamism in the Plan. Now,
dynamism is not confined to the
instruments of production, but extends
also to the mental attitude. You are
still telling the people, ‘Do this, and
do that’. But you are not making the
people machine-minded. TUnless the
mind is changed, and unless the mind
moves in new directions, there can be
no response, and there can be no
dynamism in it.

The result is that people think that
whatever is there for them to endure.
There is fatalism in it. They do not
feel that spiritual urge, that moral
necessity to go ahead, which are
absolutely necessary for a progressive
community. We are thus in the midst
of a situation in which all that we
have been doing is good to some
extent, but the real urge which should
be there js not there.

Then, the creative ability in the
people is not tapped., The individual
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feels that whatever it is, and indulges
in a sort of self-deception. The result
is that he does not like to move at all.
This kind of psychology has to be
changed. For that purpose, a new
kind of leadership is necessary, not
necessarily young men, but men with
young minds, that is to say, fresh
minds, who can receive the new ideas,
who can transmit their reactions, their
impulses and their responses to the
people at large, so that the whole
country can march as an army against
the enemy of poverty. If that is not
done, then what happens is that the
status quo will remain and only a
section would benefit thereby. '

Therefore, what I submit is that
there must be a will and a deter-
mination to see that no sectional
interest will influence the policy, that
the Government and the Parliament
together stand for a square and fair
deal to every citizen in this country
and not one section here and there.
Then only it is possible to eliminate
the age-long poverty. Then only it is
possible to liquidate crystallised
ignorance and then only it is possible
to overcome that dangerous fatalism
which is the source of all backward-
ness in this country.

I do not want to take more time of
the House. I have spoken in a
general way, because it is the atti-
tude that counts and not the mere
enlistment of this project or that pro-
ject.

242 p.M.
[Mr. DEPUTY-SPEAKER in the Chair]

Shri Chattopadhyaya: .Mr. Deputy-
Speaker, Sir, I will limit myself only
to two or three points which won't
take me very much time to go through.

1 should like to start with the sub-
ject of the theatre, which happens to
be my line, which has been included
in the Second Five Year Plan.
William Shakespeare has said: ‘All
the world is a stage’. I say, and
people like myself say, that the stage
is all the world. It is a world where
all the fine arts meet. The theatre,
to my mind, is a world which has in
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itself the power and the capacity to
influence very greatly the world out-
side itself.

When we talk of a theatre most of
us generally mean only a building of
concrete, but there is something
abstract about a theatre. A theatre
cannot be built only by architects and
engineers. It needs a very special
training, a very special understanding
of a number of things connected with
the theatre, including theatrecraft.
And specially when we are out to
build a National Theatre, it is most
essential that the builders of this
Theatre have their roots in the tradi-
tion and the culture of the country
plus a great knowledge of actual
practical threatrecraft.

Only the other day, a Minister
referred to two experts who, I under-
stand, have returned after travelling
a great deal over the Continent, get-
ting a number of designs from which
perhaps to copy or to construct a
theatre for this country, a National
Theatre. But, Sir, is our National
Theatre going to be just a conglomera-
tion of a number of aspects of foreign
theatres? I think it would be most
unfortunate if this were allowed to
be done.

In order to build this theatre we
should accept the co-operation of men
who have spent their lives studying
the theatre, and there are such men
in this country. It is a great pity that
in these akadamis, the Sangeet Natak
Akadami and other akadamis, men
who are absolutely outstanding in
their line, in the line of music, in the
line of art, in the line of the theatre,
in the line of writing, creation of
dramas etc, such people are over-
looked, and such other people are put
into these akadamis as, I am afraid,
have very little knowledge of what
they have to handle.

In any case, it strikes me that the
colossal sum of about a crore of
rupees which, I understard, has been
allotted for building one National
Theatre—only one Theatre, mind you,
and that in Delhi—is a tolossal waste.
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In fact, I think this one crore could
go a great way in fulfilling the actual
needs of the country. Delhi is not
India. To build a National Theatre in
Delhi is only an excuse to build a
fashionable place for fashionable
people who would come after a heavy
dinner perhaps for entertainment
merely; or perhaps to serve an
important need, I admit, the need of
receiving visitors from outside and
entertaining them. But that is not
enough. I recommend very strongly
that this crore of rupees should go
towards the building of little threatres
all over the country in the villages,
in the townships, where it is most
essential that we should spread ideas
of progress, ideas of national culture,
inspiration among the people of India
who are starved and stunted because
there is nothing for them to live for.
This money should be distributed
with very great care across the
villages and townships, and little
theatres should be built.

But I take it that we do not know
very much about little theatres. A
little theatre in a village in India
should not only be built in a little way
but should be combined with the open
air theatre idea dependent on the
weather conditions of the place in
which it is built. If the experts, who
are undertaking this great, big,
national job are unable to design such
a theatre, I shall be extremely happy
to give them the design and help
them to design these theatres for my
people.

Now, I will not take much more
time of the House. One thing, in any
case, should be avoided, and that is
that we should see to it that every
pie of this one crore of rupees is
expended on the building of these
theatres. Somehow, we seem to have
a knack of letting money disappear.
We shall have to keep a strict sur-
veillance over the money. We shall
have to keep a strict surveillance over
the money. We shall have to be
the strict guardian of that money and
see that every pie of it is used in the
building of this great institution called
the theatre.
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I wish part of this sum could have
gone to a little plan I submitted to
the Prime Minister at his request. He
told me to submit a plan of a theatre,
a not too grandoise plan, he said. I
kept my word and submitted a small
plan, a very feasible plan, a plan
which would not involve much money,
by which we could have served the
country in a most marvellous way.
Among other things, I suggested that
we have team workers, people who
are whole-time workers, who will
spend their whole life, every moment
of their time, in the service of the
country. But unfortunately, I have
had no reply, absolutely no reply even
to the fact of his having received it.
I do not know whether the Prime
Minister has received my plan or not.
Possibly he has received it, but he has
not had time, possibly not the mood
even, to go through that plan.

By this plan, I have intended that
we should serve, for instance, our
people who have been allotted the
task of building great constructions
for our country, in places, say, where
dams are being built, where big
institutions are being built, where
bridges are being built. We could
have made groups of our artists go
and sing to them, recite to them, per-
form for them and inspire them to do
the great work they have undertaken
namely, the reconstruction of our
country and the fulfilment of its great
future destiny.

Sir, one word about the delegations
that are sent out of this country, the
so-called cultural delegations.

An Hon. Member: That is under-
Lined.

Shri Chattopadhyaya: I want to say
a few words about the delegations
that have been sent out, especially
recently. I want to know who makes
these selections. I hope in the Second
Five Year Plan you are going to have
a Board of members who should be
selected by the people who know
about their work, the integrity of
their work, and not by Government.
The presiding deity 'of our culture, I
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think, is the Education Minister whose
sense of drama we see clearly only in
his dramatic appearances in this House
and equally dramatic disappearances.

Shri L. N. Mishra (Darbhanga cum
Bhagalpur): That is unfair.

Shri Chattopadhyaya: I submit that
these delegations are not well-chosen.
It is not enough to be a member of
the delegation. Merely by being a
member of a cultural delegation does
not make one an artsist. It is like
imagining that the crow which sits
perched on the top of Rashtrapati
Bhawan can become a Garuda. That
is not possible. I wish the Prime
Minister, who is an artist himself,
artist to his finger tips, will see to it
in future that such things do not
happen, and that really those artists,
people who can represent this country,
are sent out so that our people do not
become the laughing-stock in the eyes
of the world outside as we are becom-
ing now. I say this with authority.

A word about- the children's
museum and I am done. The Children's
Museum is a very important institu-
tion.” After all, what is a nation? A
nation is nothing without its children.
The children are the wealth of the
nation. I am not repeating a plati-
tude. I would only like to remind
our nation that.the children should
be its wealth and I hope that they
will become the wealth of our nation
in future, and that in this Second
Five Year Plan they will have some
chance.

The children of this country seem
to be more accidents than incidents.
They have not had a chance at all in
the national planning so far as I can
understand. What is there for them
to live for? How do they grow;
where do they grow; under what con-
ditions do they grow and what is the
atmosphere we are giving them for
their growth? Absolutely nil, so far
as I can see. The literature that is
written for them is written by men
and women whose childhood is dead.
We write heavy books for children;
we have no nursery rhymes; we have
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nothing for them. This Children's
Museum, I submit, is going to be a
very important institution. I hope
that not only antiquities of interest
will be placed in this Museum but
also objects and items which will help
the Indian child’s mind and imagina-
tion to grow into their national and
international fullness.

I should also wish that two rooms
be set apart in this Museum for
Shankar of Shankar’s Weekly, who
has done yeoman service to the
children of this country and abroad.
The International Picture Exhibi-
tions that he has had are perhaps,
exhibitions with which you cannot
compare similar exhibitions in any
part of the world. They are the
greatest exhibitions of the kind that
have taken place either nationally or
internationally. He has brought the
children of the world together in these
exhibitions and I very warmly recom-
mend that one room should be kept
apart for the international children’s
pictures and one for the exquisite col-
lection of dolls that he has made from
all gquarters of the world. Today,
these are rotting in a little corner
somewhere. He cannot even house
them in his house. There are many
family members and the dolls cannol
become further members of his family.
It is the duty of this Government and
the State, when they are talking of
Children’s Museums, to see to it that
two rooms are given to Shankar. I
am sure that they will prove in future
to be two of the most important rooms
in the Museum itself.

I thank you very much for having
allowed me to speak. I do not want
to speak further.

Shri Mathew (Kottayam): Mr.
Deputy-Speaker, I do not know
whether many of my friends have
begun to feel rather fed up with
references to my own State of Travan-
core-Cochin. Of recent, we have been
hearing, perhaps a pretty good deal,
about that State. But, they know the
circumstances in which we are all
obliged to make frequent references
to our own State. Generally, we are
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not particularly conscious of any
particular limb of our body, but when
even a small finger gets sprained or
swollen, then, we have got to think
of that a good deal. I do not mind
confessing that my State has become
something of a problem State. I need
not go into the details of the pro-
blems, nor what makes it a problem
State. I am sure the Members of the
House have sufficient knowledge of
that by this time. I will go further
and say that it is a trouble spot and
if the trouble is allowed to expand
and grow, not only our State will
suffer but many other parts of the
country, in course of time, may be
affected.

I am quite aware of the fact that
the Ministers have assured us that our
representations on behalf of our State
will be given due weight to and due
attention to. I fully believe in the
sincerity and the genuineness of the
general assurance we are getting. But
Gandhiji said, in a different context of
course, T belong to an idolatrous
nation and so I must have ocular
proof’. We, in our State, also are
waiting for ocular proofs of the
sympathy of the Members of the
Cabinet who assure us of the same.

I have seen sometimes a phenome-
non, which almost everyone else must
haye also seen. In certain seasons,
when we are longing for rain and
when there is no rain, it may be that
one day we see a cloud in the distant
horizon and we are filled with hopes
and then the cloud expands and rises
high and we are on the tiptoe of
expectations but, at the last moment
some unwelcome wind comes and
drives away that cloud in some other
direction! We are on the tiptoe of
expectations in our State, that in the
near future some of the heavy indus-
tries and other projects will be located
in our State. We are awaiting our due
share of industrial expansion and we
are throbbing with that hope; and, let
me say that we trust we shall not be
put in the unenviable position of see-
ing that st the last moment some wind,
some unsuspected storm arises and
blowes away that cloud of hope in some
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other direction. We are in the extreme
south and if it is blown away it can
only be in the northern direction.
We bhope that no such thing would
happen and that the assurances—no
doubt at present of a general and
vague nature—that we have received
will take concrete shape and be
shortly realised.

There is another problem to which,
perhaps, 1 would not have referred
now, but for the fact that two or three
days ago my hon. friend, Shri A. M.
Thomas referred to that. But it seems
to me that somehow he apparently
failed to explain the situation clearly
to the House. Otherwise, I cannot
imagine that anyone would have taken
exception to that. I do not blame the
Members who have not understood it
properly nor de I blame my friend
who has failed, perhaps, to set forth
his contention clearly. It seems to
me that if it is set forth just as it is,
it will receive the sympathetic atten-
tion of everyone in the House 1
cannot imagine that anyone will take
exception to it. Befote, I come to
that, may I observe that every time
a Member of the Scheduled Caste gets
up here, quite naturally he wants—
quite rightly I say—to hurry, to
accentuate the course of amelioration
of the Scheduled Castes. All our
sympathies are with them. But, some-
times I feel that it should not be left
to the Members of the Scheduled
Castes always to air their grievances
or to argue for the hurrying up of the
progress of their people. No doubt
they would do that. But it should be
equally the duty of others to espouse
their cause, ‘not to show impatience
but to show all eagerness and anxiety
to accentuate this process.

3 P

It is in this connection that I wish
to refer to what you may call perhaps
the ex-Scheduled Castes in our State.
I do not mind what name is assigned
to them, but I want to set forth the
fact about them—it is not peculiar to
Travancore-Cochin ' but I know best
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the conditions of the people in that
State and therefore I refer to that—
that there are tens of thousands of
people in my State who were members
of Scheduled Castes but who in the
last one generation or two have
become Christians. I am not concern-
ed with the merits of conversion or
re-conversion. As a citizen of India
I am not concerned with what religion
they believe in, nor do I concern
myself whether they believe in any
religion at all. They might give up
all religion; that does not concern me
as a citizen of India. They may have
what is called the primitive tribal
faith or the Hindu faith. Some became
Christians; a few might have become
Muslims; I am not concerned with
that at all. Let it be made clear that
what they ask for and what I per-
sonally wish to ask for them is not
that they should for all purposes be
considered still as Scheduled Castes;
no, they need not be brought under
that name; call them X or Y or Z or
better ex-Scheduled Caste. After all,
name js only a convenient reference
label so to say. What they ask for
is not any political concession. If I
remember correctly, some newspaper
agency repr ted Shri Th as
saying that these people should be
given the political concessions which
the Scheduled Castes have. I do not
think my friend, Shri Thomas, said
any such thing. It was not certainly
his intention, and that is not the con-
tention of these people. They are not
asking for any political concessions or
for any special representation in ser-
vices. Nothing of the sort. All that
they request is that with regard to
educational facilities, because they are
almost in the same backward posi-
tion as before, they should have the
same educational facilities as the Sche-
duled Caste people. I do not want to
go into details. As I said on a pre-
vious occasion, I was connected with
the working of a ‘college for over 30
years and I was glad that members of
the Scheduled Castes had a fairly
decent monthly allowance which would
cover their tuition fee, their hostel
fee, books, examination fee and so on.
But the backward community mem-
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bers who are not members of Sche-
duled Castes including converts to
Christianity get only a miserable
pittance—just the tuition fee alone
which is not even one-fifth of the
total. Therefore, what the members
of the ex-Scheduled Caste want is
only educational concession, just on
the same level and quantity as the
others. Certainly nobody will object
to that request. They do not want
any political concessions or any special
representation in services or that they
should have just so many of the
officers’ posts earmarked for the Sche-
duled Castes. Nothing of the sort.
It is only educational facilities that
they want.

Let me repeat what I said on a pre-
vious occasion and what my friend,
Shri Thomas, also said. The late Con-
gress Ministry had made a representa-
tion to the Centre that this is a legiti-
mate demand and it ought to be con-
ceded. Whether the State Government
itself could have done that, I do not
know. Why they referred it to the
Centre is not clear. Further, it is not
only the Congress Ministry that made
that recommendation, but it was an
all-party affair and all sections of the
Travancore-Cochin Assembly were
unanimous about it. That speaks
highly of the Assembly of my State
that in a country like ours, on the
essentials, they were all agreed—all
communities, all castes, all political
parties were agreed. But as the psy-
chological moment as it were, the
Ministry fell and nothing has been
done further.

It seems to me that this is a simple
matter for justice and considerateness.
Even if it is not conceded, they may
not be able to make themselves felt
by any strong agitation. But that is
not the point of view from which the
question ought to be viewed. If a
thing is unjust, if it is unfair or incon-
siderate, no untoward conseguences
may follow, but still intrinsically it is
its own condemnation. I look at the
question not merely from the stand-
point of that community, call it by any
name, but I look at it from the stand

13 SEPTEMBER 1956 Second Five Year F056

Plan

point of the nation as a whole. Our
nation is a great nation, a magna-
nimous nation. Even though there
are communal jealousies which need
not be however exaggerated, let them
not descend so low as to implicate
these unfortunate people. Let us not
ask; ‘why did they become Christians?’
It is not for any Member to ask such
questions. It is a question of personal
freedom. Whether he believesr in a
religion, whether he changes his reli-
gion or whether he gives up all
religion, that is entirely to be left to
him. It is not a question on which
there should be any communal dis-

_sension or anything like that. The

members of the Legislative Assembly
of my State were unanimous on this
and all parties agreed in this matter.

1 was very glad to listen to the
tribute paid by the previous Speaker
to Mr. Shankar of the Shankar’s
Weekly. 1 am not betraying any
particular undesirable provincialism
when 1 say that he comes from my
State, but I am really proud of the
work that he does, not because he
comes from my State—that is only a
fact that I mentioned—but because
intrinsically his work is of a unique
and novel type and he has been strik-
ing out a new path as it were, and it
is good that we should recognise the
merit of his work and give encourage-
ment to it in all possible ways.

-

1 want to add only one word, with
a little hesitation. It is agreed that
foreign policy should be kept above
party level, it should not be party
politics. With regard to the Five
Year Plan also I feel essentially that
it should be kept above the level of
party considerations. But I know the
frailties of human nature, of politi-
cians who are only human beings. In
the coming elections, as it happened
in the last elections,-if some people
or parties consider it to their advan-
tage to run down the whole Plan and
to say that it is bound to bring no good
effects, I wonder whether the members
of those parties will not fall a victim
to that. I know that the members of
my party will be trying to make very
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much of the Plan and to say “Look
at the glorious record of the Congress
Government”. When the members of
the Congress Party make such claims,
naturally the opposing parties may
feel tempted to run down the whole
thing. I feel that there will be a
natural tendency to do that. I know
people may be tempted to do it. But
still one should not go to the extent
of running down the whole Plan in
order to discredit the Congress Party,
because it is something essentially
good as a matter of fact. No doibt,
there is our inherent right, that we
can again and again criticise the Plan
50 that the defects in the Plan may be
remedied as best as possible. But if
an attempt is made to run down the
whole thing, I think it will spoil the
atmosphere and it will mislead, many
of the innocent masses. It will make
impossible the right psychological
approach. Therefore, at least in its
essence if not in details, I wish that
the Plan should be kept as hLigh as
possible, above party politics.

ot faest fm (e ©o—
qfaw 7 fa=r dagd—afe=m 7 foer
W 9F) : 99T WERd, § Wt
AT AT ATear g fF A qw o
fedw gaaifa AT X 9o fa=e
SFE FH F wEEy famr g 1 o
W ATa ¥ B I TG FL qFav
feei d=andTa ArsT o O ST §
fir foredr gamar B ot @@ | WTm-
A #Y g T ey e ¥ st 7
M wrr frmg @ i doer
s & 1 gfrar o ag AeeT aEh @
f gomaelt 0% & frw ww ¥ 99-
ffg FreET a6 gt & w1 S ae-
Y W § AT St gy Ao
9 @ g 78 W 3 A e a
¥ @we T ¢ | SITenE WEIeg,
# g AT F1 S gRT B9 § 6N
IUFT AFL A qF a8 FH @ WA
&1 ® & X o e o A § ok
I 1 gk 3w W fawrw o 9w
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§g N A FEw WA g 5
faer g fEEwwT /Rl AR
fFamt & & 1 & a8 wwaar § & T8
guadia dwr fow i s A
om o & R 5 3 & e w ey
¥ AT # faemr &, 99 wEw § 9w
T A g 9geT qaadig qiwAar § g
o qg g & 5 Ay fadra dwadia
oo Y TAE FES A Zo |

F ¥ AL 99 9g7 49 g1 X /S
& T ag gl o1 fF gard quadla
ST ST EWTY F9E § SEH S8
7g T S1ed  fF e w1 e &
#T A el | F goE e &
oot I io fawE v W Wi
Hy o= ©F AT ST F 7@ F
AT FEar § -

g AT AT A A, 3 awa §
TS A9 § ST gHE sW AT w1 g F
WA GE &1 AT, TAH! e
wTg, WX g 4T a0 aF 99 T g
fr aiferamiie & =9 W 9w T ¥
I eFE AR W9 A § fr
¥ F ot wow F & A §
g1 9T § uF fag we ( with car )
s gat fagree s (without car)
faz wTT FWT T TAF gagd §

#7 frdea e ar fF @iz gamt
=T qF TG E | TIN GG o
e g 7§ T gEd G g 9=
w8 & Afww gt & et T @ QY
g T ¥ & i W o g9 9w
WT ! @R AE F g § afew qg wy
#T T3 T AYF @ T )

# fargelt are Wl 9% wiafem
s e faeen faen T w8 99
£ fr et &7 g Tga @ & )
o wgF § A SE =T g
A @ AT w1 IAC FhY AA AR ¥
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ug fzar fw feari o g oo &
T afeF g st ¥ wTE ) W
#gF T FE IR E R T/
wg ¥ f foer mx, ai 791 F frarat
i grere wwEa iy o wfiw g
VW1 X 5 I Y owE
AT ATEAFEATE | 49 AR T qF
IR OF W F A AW 4 5} I
[ g A 4@, wfEw o=
T & AE o @9 s
fed & W' I AT X W AT Y
frgFE ARSI G 30
sTgAT W # o9 fF ag 3 9w S9d,
e fadasr & Ay WG, afes o g
¥ am, AR g 99w A7E; $v-feafa
N @ F | 7g A a9 IT GHG TG
gt T | oww ¥ Y @ A
ok e Taar g gefom &
ATy WA A OEFT § R @R
i # grew gad @ ar fard
o qYe TTFIT F TTH J TF AT
wow farsmar € fw & f 39
wiws k@ gd & 1 fF & = e
# T 0§ | IHE WO qar
‘gw S fE waw dwdfy deEr
Y e aF gl S e SR
R A U F g gofte F
Fegrat Fr o oA TE A 77 243
sor wd W T @ oS
TR WG WG FT W T A 4
L1 FAT wE WA A 4w
1exe & qrfr W Gty dreer A
gifea 9T cye FOT TIF FETEl #7
s g 7E SR WY F a9 T g
F AN TE | T A F I RERET
Y wHE &, 9% § o wE "/t
<At 9Te g | SfS sl Row @
HTAEEY 3T F i T 9 6T vey
w9 wfy afE T i af 41
F s F T 3T ¢ g A
qT $fqET TEA @ e &F @ T
o g A oY T G TE §
475 LSD.
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T AT 369 T A H
T g ?

=it feeae feig : 7 e godto
LT F a & e omar § W
7g wyer § (Monthly Bulletin of
Statistics April 1956 Uttar Pradesh)
TR W AiwE wWE g & 7 e
g awa § @ # 39 T Sy ww,
wite & @ wiFwE & |

§ od @ At B e A ol
fed q1@ 0w TE WiFr TE @ W
TET A 4Ly TE W fF qeus F we
FT (Yo TG TE 99 fF TG #Y 97 F
fo¥ TH B TE | YHAT WAEA I
g fF TR T wT Ew & we-
Fa@mTY ) AW
S AT TR AR 2, 9% T WA}
# AT AW T T T | T AR
T A1YF A ZEQ A AT g
g | oA Guadly AT & s |
| teUR W FAR WG YWY A o
FATH FT IWEA 0 47 99 fF w9

QYT F €¥o FTE T IEA T & |

THY g &1 991 I o § F JemaA &
afg g& & 1 AT s AT e A
¥ a1 TR 9@ I fF 3 7w sy
FOT T F9 TFaEi # o= 0
Fart fFEml A W1 wETe G e
Igd @ afz g 90y 9@ g SR
#eT F1 @A § a1 g oar o g R
FAHT } I =R FUT Y47 = foaw
g

afz g7 ¥ AiwE F ] AT o
o farame 3 A1 g T =Ton i feamat
N gET agd AT 3 ) W gl
FFTT o 7Y @ & 98 T T@ T 5
@ ¢ 5 oF Avedt F aw Y e o
T gAY F 9 @ AR wE
o T AT | A g e g &
UL § 309 ff oF T A § o Fored
T @F A § Iau f oF F& § W)
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DECE GRS COERCESR |
e § fF famy feafa aga &=
¢ s feafs gare & Frw =g
T Y & w1 9 391 S A Mfaw
G 1 A e afoomer ag
g & £ ot a8 7 gofafar § 97
TR & Al § W o A e
¥ Y 3 & A T WA § WS
= wT §WT Ag "wT g 0 S A
HTIAT § 77 Y & F ol s R
W A TEH F AT T T A Ty
U 9 TH A0 FT MEY I fmaml
W ¥ ¥ fF awr o fedfa ww g
IEY qg U T FT GG AG gnir
afes oud qare § gFm )

i ag ¥, vuowm wgEw, §
uF a9 WK e o 9w g )
BHTX TET AFT Y gEEr § W 3EE
B T # R o W o @ g
H gy 4t AeErd ot awrg o @
€1\ ¥ aga ¥ Al A o e
oTaT § H1T Tl A o faemr &)
§{F <Y UF 7% a0 & o FET T8
g o g & &5 o w1 e
0 & gart agf frad afEe o &
oY SHTCE 1 WY W FTH 9 gd
it Y faee ad o ;o o
o fF 9ga & afaT o gt fom |
¥ fedt o deem ot A AV g
foreft g& &nfY 1 wTw & i w Ow
AR Ao gem § AT & ¥
e AT A faelt gf @ R o dE
2 Y 9® qi=F 9 F A A A
W § fem fore of@ & ow #1 9
Al A et @t 8, Swwr o
R W ae ¥ A ey
TE g AT g | W oS 9 F
I § 3 a7 AT O IET g iwT
S areAde wfE § SR wE A
Ard A frelt §) A PraE ¥
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T AR W AT B A FE W
SRR, wagyd
R A & A & e
Iq FET A GHEAT FY FH FA T
foare fopar s & @ frer & wiwst
X W fame #< foar 99 fF 6w
ofar # feaq =af &m0 +@ &
o g@d feed safew w9 9w
& w1z fre ot sfi (wifeer) fear omdt
3 qf@R & gee # faar wrd foad
el oY wreelt ®r A A el g
&1 & Y gl % Fe ¥ ford darC g
i mre wie Tl T A B gue
T I AT 918 &, I fwe o
TR iR W e ¥ A ¥
g fleEmm e m g s a@ ¥
gt & @ A At ¥ for A
& o Tud &% 99 9T o8 Idr
feae ¥ fod @ =ifgd, foer f
IR HETET § o

# 4 uF A @& feaa 7 q@ 4y
Wi FESr F7 A o F¢ faar 2
WA g 7 Ug ¥ 91 fF gy
¥ gu faq = o o few i gfaar
T ¥ TR AR G T &
@ @y gfar w1 A gEEE @
g Afew afz il o & "I
T P aE a w1 feEw A @
ST A7 F1E FTTT q9E Y ATCAT AY
wN [T & o1 e A W&
Tar &, 99 w9 #7 g A wETEr
AT | T TE ¥ X AT w6 §
i gaTe wiE ¥ i o e # 1 g
FRiimisR i mfmi|
o o gy wEEEaE # 9h
&1 AT TR F At g ot ST
ST g ag @ g dn & T 9w
FAEIITH F I A oy §
¥ F ot et & ot T ¥ wretaai
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¥ o afx ogT o A S et
FER FH = faz et § AT I
XY F T AT fag g | W
ST g A1 9Tg e wE F 91 s
FrA T wmarg 5w F i
# feafa @w g9 Fraww g@ WK
9 ¥ =T @ 1 W Ui WY
g § N T RA F wwwa g 5 am
¥ ol @ WX WET 0 W AN
g F a1 g § I 9T I AW A
S i T & | o 9wy feafa
TAATFT @0F &1 W & HC TqH TA(
Foggaad & w5 a T IHE 1 W
&0 7 o #7r & F afe o |t A
feafa #1 gaTT TG FHT a7 T AR
afF 5 § &9 It fegfa oy fare
@Y 2, I WL s fared 7 € Wi
IS A% | fadtw Geadfa FremT S
# &Y A9 IR 99T @ § SEar ar
oY T AT 9gT WT X @ G
fa=me ¢ fF ot feafa oot oe &
fredt o W g, IR FY QFT a0
gHam & ST IEH TFA FT T4 FL |

¥ ug e Fom 9war § '
framl & @ 99 § TE W 4
tfF ok ST A FMa F AL F
# A A & 5 I amm w1
g B 3fer F T FT I g
T fqe s | s A R A
T F JoTET G FEEr A
HeqqA FIA, 7 AT T AT F4T (&
ag ¥ framt $ S9F Aga, avE
ik o ofdfeafml & sqame oud
IR & TW faw 9@ & 1 A
it i ® T fFam
¥ +@ § A IO FW §, 9
IEHY WG ITH AT A R ol
3, froedr f& S foreeit iR
HAL EH SN0 ATH T /A HT Fwd FT
fara T, A1 g A g
sfEl § oF ¥ 9EE & W7 wrgRr
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ST, 9% §: 9@ WE F wfaw v
g &= feuet § s W
¥ AT W W I fEar, I
e &t aga aveT W o) 39 e
T |97 STt 7 ¥ A

st T agm (foe ger—sae-
q& 7 faer aar-gd) : @ T A
AR oA & o ?

st frma fig - AT g AR
FmammN Fd adr gk & 9
G2 frarll & are At qgaer @ A
g 3 @ 9 T ¥ 3T F e
ST &, oY FoF A g A A 1 gt
% FIHGT BT TS g, ST SAREA T
TT 9T, IRM AeE aE AT FE
ST FAR G @ §, I9F W
g7 & g aar g 5 a5t ¥ gerfaer &
TgT 9T A F FT FA § | q@
g FT WTE IHE F A | qG 9T
T WA WYF WA o g, 9g ar
hfedt sk a2 a2 swfaEt &1 oW
&1 FaT Framel i q aga &% faear
g fFuml & ww # g F w6
oAt aO%T 9% & fF e amrd
T | o FS 79y g oY, Wi fea
#1 9T fower 91, 99 9 oF
FHTC AT 4T 1 IW A gl HA-T-
AHE W AT Ag 4t | 99 O
& ey wE A, oY fFoww d=r @)
@ e

59 g+ d § 78 ot faeE s
SreaT § 6 awem g A
F f Y a0F wfeae g o §
FAOF g W AW I9 FT OF qEE
T Y § 1 JErE & o, amE
& fod wiat & d=9mw efa 7 0,
AfeT I F Wi W oA g A
il dm@ror e a7 7

' %) ¥ # o WM 9 @He §0 THo

{siyg faeae ¥ar) s ®R F-
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&y TR Srow #1 T arfE A
# wWT FAT TJEAT T | AR
fad w6 @ T, FL A S w=y
w€, s FHEW are uf, A duw
@E o FHET a4 WE | T
@ wE w owwr ¥ fAw
A Y 0, A q T FA
A T Tt F FHATY FF qWET A7
mE IR Fad g e fF
- gwETHl F1 W F % 99 W w0
fef A, § GWegE A & g
X A T, afew 7 g oawer
TN

w1 # & ¥ ad v e g
fis afz =19 feamt & e a@y €,
@ T ¥ gy I frdt g feafa Y
gt w57 s & g oif
#fad

=it =} ATOEW T : IITAE AEIEA,
#N Gdg deadfa AwEr @R ama
forarry Ty &, 9% g § 5w 99

Faga ¥ feae s fld W & &

FrorT 9 fa=TE F99 ¥ 1B 98 AT
3 5 fogely domT Y awearsl 9T @t
e forr o, WY o faug & @
fafas fa=are s9e 50 @ & L W®
g w8 & R oo O AW & swea
- WY 3w ¥ O B qQH FT A &, T
"gg ¢4y srfa 7 & i fody ot & o
g & famme s smmdergiE ) W=
g § O 959 ¥ ST a8 @S o W
¢ fr fegram oot €Y a3% o1 @@
¥ wwoagy ¥ Wi A ag faagg
a1 g g § gaA afews
AR réaz T H 1500 FT T
A FT HToN AT 47 | fwd 3%
o1 SFeam &Y Y e frselt §, SEd
qar geaT & 5 o oaafay & ofeew
e WK wriaT JwT AT F 300
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FT TH W qF § | oW T
qfews e § g i & ot smar
wride ¥ & | g@d dvew § gw
qfea® FwT W wride dwx O A
§00 FOE T & I R E | T
W sREd g F@ a1 W, T T
% fe womw &Y wfew el F—
T Y AU AT H W AT AW R
mfes faF ¥t % 73 @ w@gw
I FIW I Q@ E | I WA,
Taft & ®rf sd-aex w1 a0 W
& oft § wwmar g—sik famr -
FrEx #1999 A 9@ W @
T WEHT FW o—fF @ aF W
WS § 9 @9 A6l F 01, oF aF
@ T Y TR TG F AT WK
AT 9 T 9 ;A | & [ &
@ ATl § WX F wrear g owieEy
aEr s o grar g &Y wwa
2wl wrEA § ¥ st @
NITHFT, THAG 8T FT, FF FamT
& T f5T =, |9 a1 fR e
Fd d e w1 s
uw affr 9T g fagra @np gt @,
Tt wwTC | 9T WY AN gr o
AT 3 &7 et st 8, W gw
gas wfas & wfas feem a=rdw
& o fedlt OF T § 4 awE,
foredr gaTT ST 9% W S ad, aw
T AT TR AG S g § | o@r
9% O qEENig AT & o T
AT @, THY TATA ITE T ¢ |
aes 3% (e dw) & rafafafe g
I 4, IEN gAT fadia gt
FromT & are 7 91w & §, 9wy 69
WA AR I e F gardy
FISTAT I HEeATHIedT §—E TR
& S fr = faw WA wdRw A
g1, ST sufew AR ¥ @ AW g, F
g ¢ T awei—-utyg AWk
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g & AreAi—=T gfew & gAR W
T A § W fergem I Q@ Y
F FEaT & | ard ag @ fegem
F A A wiaF AT AR
fegaam &t < = oS e
9 @ arar ¢ oy gw sasgw
T ¥ § T o T=a gT 8, I9ST
o & % g1 ¢ 5 avnw @ W
#, Y fF g9 w9 qTA @, W
qU FT T T AG )

# 37 avn & ¥ §, 9 ag qHEy
g 5 97 oF g aeels T IS,
W F T AT g T oufaE ¥
wfas feear a=n % gaw (fafmar)
A& F, a9 q® T ATy wEEI-
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Plan T4

Mr. Deputy-Speaker: I might put it
to hon. Members that it is not needed
that any hon. Member should thank
the Chair for giving him any time. It
is the hon. Member’'s own time. Rather
they shouli appreciate the difficulties
that the Chair experiences, There is
much pressure. I have got about ffty
names. They can very well realise that
it would be possible only to accom-
modate about twelve thirteen or, at
the most, fifteen, The others will
have to be disappointed. I am very
sorry, but I cannothelp it. Any other
man also would do the same. So they
need not thank me for the time given.
But, rather, I should request them to
excuse me if I have not given them
time.

af R WW wmw (INA)
IqTen Wgred, W 4y fEew s
% s 55 Tow @ gt ¥ ol o A
W o AT R L

TS WHYET : ITHT ST @A
aifegd fF a9t e w1 waae fear
s T ag Sl A ¢ fF A
qgr a1 O Wt fr e & fod gy
g

Shri Nand Lal Sbarma (Sikar): Is
there any principle of distribution?

Mr. Deputy-Speaker: Yes, the Chair
hag always some principles, though
the hon. Members may not follow
them.

oY R fw : STem W@,
& argm § 5 99 5 oy s W
w0 fraEt &7 TR § W1 0g F
co Wiy @ framl ¥ A& F aw 9%
gewa #1 gfaat o &8 gf § o sa¥
ag wder @ amfas ¢ 5 oag
framl &1 fady & W@ A I
W 7 g g 1 A g
dor ¥ fral & T @@ Wi §
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& I F g I A, IT B SFATH
(arafaat) 3, 57 #t w7 ¥ =5
T @ A I o A ¥ 9w
g 9T A oo ¥ =9 F weway §
AR A0 & Ty I amw A F
V& BN OET #9 @it W W gEr
g aFar @, o A i gu §, § S
T2 G § | AW AT q€ ad A
¥ @ § @A § fr oY 38 W &,
geft T §, S | w3 o & I
T T IAH T AN §, WA THTATAH
w& fod oy § e o 5 O A4
T AW @R &, aEr S9 #T AT 92T
w5 § | safed & wween g 5 whs
& wfers s farer #1 917 37 € www
2 oy fe gard o deETE R
AEH € T WX SR ¥ oS Ay
WS T S

it &0 Fo T (FOHARTIL) : forar
YT T A UH AT, W H H &
Il ST A NG I gm e g
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o W fo mar § A SsfREETEE
Fax ¥ g 3w N FH AgE
(mg=) & 3 SfF ¥ (Fw)
w fefgaemeem g agy ww
§ ™ g W Al R ) A
o fear a & ) @ N ¥
(wrér 3owr) ®Y saEr =i &
g agar s & | 99 a9
T T Se A ey 98 9
a9 7F AR 3 § wifas sAfa A&
R wHA AT g fay o A § ar
ofae 48T s gRa | afey W H @
o  faedr sefmmar & T
T & om0

¥ g & 2 5 3 EE R
w & fa i & wf § s famr
Homede R fam g ag v
T T FT W 1T GHeHe fHar S
=fgd | ™ d 5w w4 A1 "gw @
yqEusm A A
wofter fafee geedisr &Y agar o°g &
g g, i oo e f g g
* §, AeF ¥ FEfEa F qU FH F
forlt g TRy AR 1 ST R wEAA
firfaeeT area 7 *er ot f sAE g
(wfasi) &3 &1 &9 (o)
g¥fy &, df o1F G BT a5 HEAT A
# it 7T § fF o7 a1 B 38 T8
HqY AT SaTeT  aenEdEs & 0

arwr fl & Tgr 9¢ qa<er eI
few & @ =Ew w wwr
dRfmrmn g, @ A wWH
T I 1 A< gehaTe frar g,
g &t TG 2 ¥fF F e Faw
@ATH ¥ TOGMH A5l FCT | g Toar
o § Wifs 9w oF o qeE F
W # @@ (few T 4
% 3% gH et awg Y o T $<
% ¢ |
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W IR (I (I 1]
3urT) A Aed g S (B
Hadr) awEt W@ FE 3, W A
AT T T & 1 W G o dee
(&) = & Afod, o2 a% =9 &=
TR B g 9§ a9 a%
Wt Hes & aORY giaw agl wT
e

¢ ol 7 w1 e wsp =i
Fart & surEr Sy ArfEg 5K s
o 3 few, 9@ 9% gy e
Y TOTET AT AT &Y AGAT, T A
qeh F aufam g a8 & aa,
Tg 99 1 @A g | SfEE AT oAy
O § fF W W Foqmd e
FY T T ITBA &, o IF FT TOH-
XA R T T
T 9T srefara & g w6 &
Fifesr aHT W qoF wEIT TN
TR | T @ T g ]
Y T AT AV A g N e
FY AT qaoNg aAT O )

I W U § AT F AT A
q=Y € Y &Y A R A 5Ty
&1 S FT E FT I 9T gAT FEAT
& | oF gefemama wT gE
gafam foemt (f a=a=lt )
o o g wfew foenw A
F1 IW I qF (g W
w g Afere & 1 gefigreme
FW & fod difeaw ol o
Tl § 1 AW it fs g =fega-
AT F@ & demEr W samr
g & av oY W & FoqA (ITANT)
s aETragATafEd | I A
FA FEY T FT FHA TG ATH A,
deaw dww  (qfdm w=faw) @R
e o (feam), 9iér i @
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® T, 99 FT ZIG qgAL g1 | W aw
€T #Y g dga @ g, 9w aw
o ¥ FoT FAET F qATAF A N,
WY F%T OF F9gAN  qGH FT FGH

oo qfeed g g, w@tad 9

CETET &7 SR (AT TO) AT
i aga o= 1 w<d T (Ff
et W) (S gren) F I
&F F1 SIS ¥ FATET A &7 ATMEd
wF TF 99 9 =W Ag &, g
= T g @

arr APl #T @A ag & R W
&z foort wwe & 919 9T At W
ot o gaTa fawew § 9w A g
AT ST S G @ g
@Y g1 g9 WX A A9 FT JHA
T, THiad TF F wHONH aE A
wifgd | g1 &Y Al afew IF T Fgl
a1 f§ o T I THER FT A ww_
¢ 9 W WX AT | @ a & 9
wE 1 wEel § | ofew ag ;O
T ¥ ag wEen § ¥ F oW
= | g ¥ F IT AF0 FT HAQT §
N forta #%a €, foraa & g9 foa &t
farit &7 amae &, fm § &
FEAT F @ 9 W § WK &%
FfiErT ft §—FoE o g AR
d%¢l 0FT Y w9 §, €9 @ T I
AW T T wHEr § oY faege i
T @A g, T A Feow Cfrweae
¥ § | awhE g oo B
T e & el &1 IR
F 9T &, gufed 98 99 w1 wEar g |
o ®AT dew Faw § W S A
g& s @ § 9 S ol
T TS § e & Wi W
TES § I F TG A9 J @A
arfegd | 98 OF A= afeew (amfas
) # AEeT & W g 9w F an
& WY Y T WA wfed

13 SEPTEMBER ‘1956 Second Five Year 7304

Plan

F §TEE 7 Fa7 5 THT T AT
FX faar ag w1 AT 30 FE vy
e 9 | T TF 3o THRE WA
w@q Tt Gt #7 s feeEr
g1 7 3 7 Fore e g SR 9 R
T F1 faar 9@, @t sea Ay
Yo ¥TF FT &1 ATEAY | ST ATHTH W,
¥fFT a7 97 S T g W |dr
gt & ¥ A dma oA w1 Aw-
T 91T w9 T G | afe T 9
F G ITHT THTEAT AT 07 AT AT
qAT W ATGI o frar FEETHR W
F AT @ @Y T e I AT EY
2 fF o Jedm Jawd § qar 9 gk
framT § gmar werd #9 g awdt &,
T T gn fawre #% 9 g foely
FAT ITH T TAA FL | FE W@
g forh v g & T 2w @
f &7 o o SaTw FON I £
e T gfee & o T ¢ o6 g9 o
g T AT F AT FIT AR |

UM g I S TFAIBT § TR

Fa § ar qufaT foersd F1 St e
& d g AT W W § ) W
TE T AT A1 § o o e W
§ 9T 39 7 39 s o A aw
& a fow & Qg aga 9 o R
TF 05 &, 9 33 UHS &, I AW
@ wim ar foae w5 s
TR §G A0 A A GF | LT
T faaT F o9d F2H QE, ATGHCF
T FAFOT | A AR g ST w
Ty 616 & w7 afer ITH TR
Afas (wfes) =T g1 g
THA W I FY gL A AR (FO
Frufea) i g9 T I | TEW
Tt @8 gr fF § W A gew W
oA 3 A A OWIIET HEE w4 6T
FT A1 W § A aREgd gh,
qg %A T | §H W Y ST
Rt Y e (FgEm) o) AR
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[ =Y @0 a0’ Tgdt ]

e ¥ WX 99 T AR AOS Ay
HeTE T FT TR A THRAGT
off g gwar | WX WY I
Afmerf (dg=) @ | FfEw
FLATF AT gL TTE & T 00 T wifarw
i & Aw W o wd & AR
F Y FAT I F F WY AT FE
@ a1 wfaw fopr wv @ aga
a0 2 | Ty 7 faw gw g2 fFam
% wfa gar% 0, afes =7 #1 9%
mm@mvﬁgwmm
ST

mﬁwﬁﬁwrm%ngw
& &% <1 &t Faramar &, Y cenfoer
Ffadr &t ft WK IAHT a6 F A
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oW # & faar wr 9T 99t W9T
& foar mar &\ 99T 98 FEAT AT
fF st I TR wr A § AR S
fawif ou $faer a M o7 F18
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A & 1 7w AT A A IR I &,
# wgy & AT g ® wweran g T
IR T ATE AHAT T HaAT TG
2, afw T ga gy 1 A fe
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7€ &, qwaeT T 4T § WL IR
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'g g A= fera S =nfew W
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¥ o & fau g fawmfa st e
T § 3fe fre ofr Y So= ot
& I WA AW FT AW § Aw
T A §F T FF FET TA g AT
& 9T 37 A0 W IO @ AW ¥
gfq @71 " & |

Shri S. L. Saksena (Gorakhpur
Distt.—North): Mr. Deputy-Speaker,
Sir, this Plan is the biggest endeavour
on which this Government has ever
launched and I congratulate them on
it, but I warn thgm that they have to
be aware of what our neighbours are
doing. I would like to compare our
progress with the progress of China. It
has often been said that we begain our
efforts towards progress together and
our conditions were almost the same.
We were liberated on 15th August,
1947, and China was liberated on 1st
October, 1949, that is about two vears
after we became independent. Qur
First Plan began on 1lst April. 1951,
their’s began on 1st January, 1953, just
two years after our Plan started. I
would dike to tell you, Sir, the progress
which they have made as compared to
our progress.

In the First Plan we spent about
Rs. 2,000 crores, whereas China will
spend in their First Plan Rs. 15,300
crores, that is about seven times what
we have spent on our Plan. Even in
our Second Plan we will spend
Rs. 4,800 crores in the public sector
and Rs. 2,400 in the private sector, .
that is we will spend Rs. 7,200 crores
in all. So we will spend only about
Rs. 9,200 crores during the two Plan’
periods whereas China ifl their First
Five Year Plan alone will spend
Rs. 15,300 crores, which is more than
one and a half times the amount we
will spend in ten years on both our

. plans. Therefore, their progress during

the first five years of their Plan is
74 times our progress in our first five
years.

Now 1 will give figures to' show
what we have achieved and what they
have achieved. Out of the total outlay
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in the Second Plan we are spending
56 per cent. on industries, power and
transport. In the First Plan itself,
China spends 77 per cent. on indus-
tries, power and transport. Out of the
sum allotted for industrial expansion
in China, 88 per cent. is for heavy
industries. As regards engineers, we
will be sending out 4,500 engineer
graduates in 1961, whereas today we
turn out 3,600 engineer graduates
every year; that is to say in five years
we will be sending out 20,000 engineer
graduates whereas China will turn out
94,300 graduates in its First Five Year
Plan, which means about five times
the number we produce.

Now I come to steel production. Our
production of steel in 1951 was 1.1
million tons and the production of steel
in China in 1952 was 1.53 million tons.
In 1956 our production is 1.3 million
tons whereas China will achieve next
year a target of 4.12 million tons;’ that
means about three times our produc-'
tion. In 1961 we will prodilce 4.3
million tons when China will produce
10 million tons; that is to say, even
now it is three times our production
and in 1961 it will become more than
double of what we will produce. In
1951 we produced 32.3 million tons of
coal and China produced 63.5 million
tons of coal in 1952. In 1956 we will
produce 38 million tons and China will
produce 130 million tons in 1957, that
means about three times our produc-
‘tion. Even in 1961 we will produce
only 60 million tons, just half of what
China will produce next year.

Coming to electric power, we had
2.3 million k.wts in 1951 and China
had 3 million kawts in 1952. In 1956
we will have 3.4 million k.wts and
China will have 4 million k.wts; that
is more than what we will have. In
1961 we will have 69 million k.wis
but I have not got the figures for
China's next Plan.

Now I come to the main thing with
which they finance the Plan and that
is food. That is the main source of
financing the Plan in China. Our food
production in 1956 is 65 million tons
whereas next year China will have a
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food production of 192 fnillion toms,
i.e. three times our production. That
means they finance the Plan mainly
by surplus agricultural production and
secondly by profits of State industrial
enterprises. That is why their Plan
is seven times our’s in the first five
years. '
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This, Sir, is the difference in pro-
gress. Still, I welcome this great ven-
ture on which we are embarking. We
must realise that we are now embark-
ing upon our Second Plan which is
only one-half of China’s First Plan.
Therefore, those friends of ours who
have argued that it is a very ambi-
tious Plan, and that we are going very
fast, are living in a different world.
They are not correct. My friend Shri
N. C. Chatterjee was arguing that
heavy industries are a drain upon the
country, we should not spend on them
and we should spend on light indus-
tries and consumer goods. I say, heavy
industries are the real base on which
a country can progress. I am very glad
this Plan gives importance to heavy
industries.

5 p.M. \

Omne, thing which I find missing in
the Plan is the lack of sufficient pro-
vision for education. I suggest that
100 million children—practically all of
them—between the ages of 6 and 17
should be at school by 1961. But un-
fortunately, only 40 million will be at
school in 1961, and that works out to
be only 40 per cent. This is a very big
drawback. I think that if we had tried
to fulfil the directive of our Constitu-
tion and prévided for the edueation of
all our school going age children in
school by 1961, it would have been
really farsighted. We will have to
spend a great deal more than what is
sought to be provided now for putting
all the children of the school-going age
in school. For this purpose, we will
have to spend about Rs. 300 crores
more, in which case, we can put all
of the school-going children between
6 and 17 years of age in school. But,
if 60 million children are not able to
go to school even after the' next five

years, there will be a great handicap

on this score in the future mmt pro-
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gress in the 3rd and 4th Five Year
Plans will not be rapid. Therefore, I
suggest that first priority should be
given to the subject of education in
the matter of sending all the school-
going children between 6 and 17 years
of age to school. This aspect of the
plan has not been given full attention
by the planners.

There is another thing to which I
should like to refer. We have got
about 5.5 million unemployed who are
matriculates and their number will
remain the same even after five years.
If we decide to impart elementary
education to all the children of school
going age during the Plan period,
these educated unemployed people
could be given jobs. Thus, we can
solve two problems simultaneously,
namely, we can give employment %o
all the unemployed matriculates and
also put every child between 6 and
17 years of age in school during the
plan period.

Another complaint of mine is about
the flood protection programme.
Recently, I read an article of Shri
Kanwar Sain, Chairman of the Central
Water and Power Commission. He said

that if we fulfil the flood protection’

programme in relation to all the areas
that need such a protection, a sum of
Rs. 100 crores will be the additional
annual national income. So, we can
raise our present national income by
Rs. 100 crores through flood protection
works.

Mr. Deputy-Speaker: There are so
many voices audible here that it is
difficult to follow the hon. Member
who is speaking.

An hon. Member: The hon. Mem-
ber’s voice cannot be heard on this
side. '

Mr. Deputy-Speaker: I cannot help
it. But I can ask the hon. Members to
keep silent. '

Shri S. L. Saksena: In the pamphlet
dealing with floods in India, published
in September, 1955, the Government
have said that they have provided an
expenditure of Rs. 117 crores on flood
protection programmes. I am sorry to
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say that in the final Plan they have
now provided only Rs. 60 crores. That
means, they have cut it down to nearly
half the amount. In my own State, the
floods devastate nearly half of the
State’s cultivated area. Every year,
there is a loss of about Rs. 100 crores.
I have been pleading for the proper
control of our rivers, especially,
Ghagra, Gandak and Rapti. One of
the hon. Members who has spoken
just now has also referred to the need
of protecting floods on the Rapti, and
the Gandak. The Gandak floods also
affect Bihar. In this Plan, we have not
got any big River Valley scheme like
the Damodar Valley Scheme or the
Bhakra Nangal Scheme. I think that
the Ghagra, Gandak and the Rapti
multipurpose River WValley schemes
must be treated as big, national sche-
mes. They are most important rivers
and multipurpose flood protection
schemes in respect of these rivers will

* save about 50 million people of North

Bihar and East U.P. from the scourge
of recurring floods and .onsequent
misery. The whole flood-affected area
can be transformed into a garden
valley, and electricity and irrigation
may _be provided there, through these
multipurpose flood protection schemes.
If we do that, there will not be the
recurring floods every year. Thus, the
Plan should be amended in two im-
portant respects. Firstly, education for
all children between & and 17 years
of age, totalling about 100 million,
should be provided for in the Plan,
and secondly, multipurpose river-
valley projects for the control of rivers
Gandak, the Ghagra and the Rapti
should be taken up, so that, as I said,
50 million people in North Bihar and
Eastern U.P. may be benefited and be
spared from thg scourge and ravages
of recurring floods. Out of the total
allotment for the States Plan which
iz about Rs. 2,240 crores, my State has
been given only Rs. 253 crores. I can-
not understand this. Taking the popu-
lation as the basis, a per capita ex-
penditure of Rs. 60 should be allotted
to each State, and, my State should
get Rs. 378 crores. Instead of that, it
has now been allotted only Rs. 258
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crores, i.e, about Rs. 125 crores less.
I think it is unfair. My State is the
biggest State, perhaps, in the whole of
India and it also has the poorest areas
that one can see in this country. So,
my State should not be treated like
this. I therefore, plead that the pre-
sent allotment should be enhanced.

1 do not want to compare other
States with my own State. Yet, I may
mention that Bombay which has now
got just half the population of my
State, has got Rs. 263 crores which is
more than our allotment. I do not
grudge it, but I think it is not fair to
treat U.P. like this. This is one of the
aspects which the Plan has neglected.
I hope there will be a fair allotment
soon, and I also hope that efforts will
be made to include the river-valley
projects, which I have mentioned
earlier, in the present Plan.

In the end, I must say that I am
thankful to the planners who have
drafted this Plan in a very careful
manner and who have tried to give
priority to heavy industries. Without
heavy industries, we cannot proceed
and we cannot lay a sound basis for
the social progress of this country. I
shall not take more time of the House.
1 trust that these few suggestions of
mine will be taken into consideration
by the Government.

EDE P
[M=r. SPEAKER in the Chair)

Shri Raghavachari (Penukonda): I
do not wish to repeat what I had to
gay during the meetings of the Com-
mittees on the second Five Year Plan.
Those Committees which you were
pleased to constitute were very useful,
and most Members who wanted to say
something have said it there, and what
they have said have been summarised
and circulated. There is no purpose in
repeating them now.

I only wanted to say one thing, and
that is why I have risen to speak.
Only two or three days ago, the Prime
Minister was pleased to state, in
answer to a question on the floor of
the House during the gquestion hour,
that the Community Projects and such
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experiments are to be concentrated
and instituted mostly in places where
ihere are natural facilities for im-
provement so that results may be
achieved and these results might possi-
bly enthuse other parts of the country..
1 only wish that this is not the final
word and I hope that these projects
will be concentrated in other places
also. One-third of our country con-
sists of areas where natural conveni-
ences and advantages for irrigation
and other facilities are not available.
Therefore, the welfare of the whole of
India depends upon the welfare and
hope that might be brought first to
the scarcity areas also. The Commu--
nity Projects should also be concen-
trated in such unfortunate areas so-
that those areas also may have some
hopes of improvement.

In the beginning, when the first Five:
Year Plan was launched, thiere might
have been some excuse for concen-
trating the Community Projects in
suitable special areas so that some-
results may be achieved, and thus, the-
people in the neighbouring areas may
be enthused. But this can hardly be
the guide for all time, for, if this is
going to be the guide for the future,
there will be a lot of disappointment
in the whole country, and the full
purpose of the Plan will not be:
achieved. )

I only want to take this opportunity
for stressing the point that where
natural conveniences are little, the
human effort to give conveniences
must be more. So, unless we concen-
trate our efforts on such places also in
the first instance, the purpose of our-
projects will not be served. We will
not be satisfied with some results
being achieved in some places where
natural facilities are already available.
The whole country must be happy,
and to this end, the projects,
especially the Community Projects,
should be started in places where
Nature has not provided any facility
for comfort. In such places, human
efforts must be concentrated and such
places must be developed. I only
wanted to stress thiz point. I have
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already touched on the other points
during the course of the meetings of
the Committees on the second Plan.

ot FAETI AEE) : WA qGET,
=1 9w o & 79 79w 07 9w g

Some Hon, Members: English,

Skri  Boovaraghasamy (Peram-
balur): It is a very important speech;
.all of us should hear :t

=t FAETA AGE : W AAS A
o9 | 9 gre i | fow wmar §
wq & AEA A | WET WA F
MEFFEL !

Mr. Speaker;: He will speak in
“English also.

=t FEETIH AgE : TG faAT X

£ wEe 9T qgw & @ R ) e

F o g€ ot 1 g9 AwEE § § ST

#gt A& TE qFT 99 ATAOY A1 GAA &

" fag oY i omRr gu o AfEE S oY
i T g ot wEEr A A A

# g A A FH TR oW

~ & faw e &1 T &7 ) gver ar § @
AT wfe G A wrer & g
FaTeT # 7 9gT | TEY Y F A Fewm

qx T w9 w5 el i adT

1 ATET 97 | W 37 AT A Hrar o1

fr Y FHT oY 9 FATH gATY WA

g3 g oY aral 7 fagw @ & 1

= A # aa e AW w
o a% @ T ageft 9w w7 g, et

aTa T g, W gEA AR fEd AR

It A w41 € | T g 9T W1

T A Ay A S I S

frem & ®g L d1 TgEr A4 H

qgeTaa fAe Ty | ag W Sy I
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T g o @ fRT s ar afe A

arwa, ®IT W A, T A9 7 g9, A
THAT AG @ oA §, et o ®
I &, ra Faad wo 9 § ) gt
el ¢ 5 3g e aw amn W@
7 ag T W= &, <9 dieET T W
=47 &, AT AT oy w4y , 1 e
T gw o ) F | W g A

. wmar & fr & & e @, 3w F wmrd

&1 gfeme St &Y &, 3 FIF S
F %ar T qonfeas aafeat & | w99
A IAR! gH w=gr w7 § ) AfEA
X ZH ET q1T &1 OF q79 79 A
ﬁﬁrﬁrfﬁtn’r‘(nﬁyﬁtwg,a}
Y T g0 A & awdr 1 gEfE
HaTe 4T &1 T & 99 afe wr agn

. T, W IW 94T g i FaE A W

T | g A I T g 1 A
7g wadd A5t & B g o i #
qeqd! F & | §F qT9 T & 1 Afww
AT A WX 9EAl gaewg o &
At T FLATEAT &1 T afe
w7 AT § | agT W A9 & 1 T
ATET FT AT A=A F A6 §, a4
97 1 6 §, TS TET | O HEr aw
2 | gf ¥ & e guTy 3N F o fre
&1 g 8, <o famer g e
# wawa §F 9T F 7818, afeF
age ag ¢ f5 oz | A feeen
AT d2T gET & W1 f wast ue g,
T2 9g @a | 42T &1, WG F1eaE A 44T
& a1 =FF W% da g1, FEifw W gar
T4 § at gard T w1 &
FURTAARE | 9T q% gW E §
9 TF gH TS a€T FIH A& F AN |

R oF firw, oft fagfi B, 7 0w
a1 fegra ower f& w0y g
fagr g =fge | =R war
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5T Y gaT fagrer A€ & At g difrmAT/aE
ol a7 @wy | o & a7 qgT W A MM gen i fmag
g e g i fagra & T AE AT | S S R gW oF S 9T

¥ AT FTT, TAAT § wr2rd F1A7 5
T 1 @I FT GF 7 | A AZ
fezr g7 o% 1 g wifge 1 wfe
ATHST FT & 7 qW OIW W F W A7
RE I @WwEw & vl F oS
T @ § &l ¥ 7@, W A A
femd W& 1 W S & T A,
T & TET | AT T WG TOET F ATH
IY HeH TEI FT o7 a9 aF W9 A/
a7 7 %9, #ifE T|@ a1 oF o
Frr<T & ot fF =0T F gy i Ay 9wy
T & " g faw § 1 w6

wfva gt @ a8 3@l @ ot @, feer

& T | 91 6T gEe @w & S
¢ fF 48 g7 =@ TOET ¥ 99 W e
afeq 9grd | @1 g9 T8 a® A FT
u% o fF g7 Fo AT & 1 WX a8
A WO T HR W A s
A § 9 il ¢ o frw awg &
I = gl 33, I W qEmET a3,
ST 93, T 99 99 § 5T g9 =
F

AT AAA T ATE & | TF A 4B
fe frg a<g & &9 @Ml &1 "w
qgwd W e ag & A afa and
O W T FT A7 FL | T AT
amEl & it w6 oF woEr fFag ar
framr g 93 72 5 e Ao afm
HITH HIOH, GGAH A A, qAT I
1 2w ¥t afm W @@ § wOe
aifF g9 F9 SAET FIW T T5 |
R qO § FEAL A g,
T A 9IfEd | W gw meAr
T 1 A FKT G A &7
Far gw 10T & 09 @ wF &, gAn
& TG THA | W GH AT AT AR
ZE TTH AT 3 § AT AT BT AR
AT qfeFa @ A1 &, A ag w@ar

@, UF qE qE @ § | A,
FIE TST AL AT Hiey F7 fqa< famw
FIF AU qCE qGF W9 3T STEr
gk AT 918 AL | A T BIA AT
ST FIAT & I W @79 WiHT I FHAT
FET W W IE T 70 1 FAAR
FTATE | 99 g | uF genr (F@fa)
BN §, OF aIR g §, TE TR
o avar 7Y T | THE AT g% B
# o o wx fefafem (wemamen)
g g § 1 &7 g8 S §TO @ w7
TN § 7 e § fF e ¥ wew
gl g wE .

#E WEE oA F oqE e
Tga T &, T A1 wew A2
qAOFT A taT Ag gtar whig o
a1 €%, & S99 Fgm & 9 ofr =
T FW FEN AE, WG A AHAH
F @, =g ST Y 2, W IERY qAT
TaT A, g @ frE e
AT FE A AT FE T F A A
| W AOF T A A § YA
IHN T ATE BT g6 §, e
T qOF TH FA g, a1 A A
faame &< & & @ & gnm, fes
gt & &S g w0 e gl
T A & 1 e Al
T T GF WX feT of gATdr e
JAET WH | AT HeE T0T & 1 g
Fw F WY 99 AT ACE AT §AT & A7
sreT A & | aATET €T &t ey 1
T 1 gufay I¥ §T FY @9 7O
oy guvdr 9 47 19§ #Y afw
@ | R faq oI s g,
WA T g | e § AT
g 7 § f g s & o fearerd
T, a1 "ew wdW § uw gHEEfedr
T, 7 @ W S FIEEET T
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[=t wavgTET AgE]
=T 5T o 7 | 4g e F AT A
&1 7 A gEET A § ot A o s
WL 9 I9 AT § AW & 1 W g
T I AR H AE AT AR FAT
wfew |

a7 I0 A T 1 G aw
T | FF 0% € 2 F ufew v
da1 6 ¥ | FG o1 TFAT & 5 0
THH F, T I ¥ ghar & @A
HE FT TF AIHT @ &, T @,
Sfe FHTT 0F @ 8, | T @
gun 1 gfar F A, A, der v &
T Wy dRE W g &
T wfes 7 g1 e T @
o€ &Y 7 gu ¥ gfan § o € S
AT, uF 4% qTeq Wy | osnfE] ||
AT W, 9% WEAE ¥ AG T |

WM q IEF TgEET W v st

qrwdl B IE TR, G FES W
g FT IO AT FX AT JATE H A9
¥ FTEW q9F | 98 71 ASE AT

o W@ 4, Fam ¥ fwwr 8 osen

frrem sk wud sfwe & oF wif,
TF TAFAE g # OE g AR 99
TAFAE | g S ATAFA JATHE ToH
TRy F T 7w & foar 3 §
aga\w‘ g0 ! Fgl ¥ 7 eraww go?
TF gAY F 97 2219 F AT TEY g
T fF 99 =0 F wTeT gET S
TEET AT foo, o AT FU TG X
aga o v & aF | e ag ot oF
| | grer ar fge., 97 | wueEy aa
og 4t fF IEF T A9 A, swla
aferat F1 76 FF IAY AT IoHT
ey X 3w 7% ufEm & sEF T
9 # arFd 3T WX agT 9% waers
fiF o gra IR B F IO I T
w1 wR T A mid s
. T AT fr foredr ar
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B AT a7 T W e afw
WY FTH a7 T R @y I e
e 77 F7 0

U w1 S # e FE
o ag OF wew gare & ) g A
tFom gEh gy dewdm A A
I9 T A 47 fw 7€) o Wi IW
A Tt g€ W AT BT aga T
g€ 3FF e ot 2 & Qe G gt
A g% gow G | IER G,
dfcforn g7 & o8 99 9w #
g AR gfar 7 g #r oage
AT GEHAT IH T | STh gw &
oM g A & fF a7 W ¥ aum
F foq A1 e 1 &F mew A A
g & wrn ATy o 9y 9 fammr
¥ areE T § SR aran ¥ s
Fa T Ag & 9 gew 1 forgen
&9 fewrr grm, S g€ aF g wE
STETT | 5 @YE § UF A% wiww Wi ad
ard gfrar & oms, fae et F e
STHET YT § "W qg, ITHT G

Wi IA% O e wd | wifex a9

a9 O Fgt § AL ? g <
IR AgAa o aforw 5 § =i W
IR SER e fRar A\ oY
W afe 9% o O R afw
TR W A 9¢ gy g A7 =g
¥ ¥ d9T TR FT A | W oA
¥ 7€ T a3 1 Roo, o AT F TEY
FE wF TE a1 D 6L fergeam F
SR 3T & 6 gent § afer o 7g ar
fr forelt #zx <7 o fpgeam sumer
A F AR ARl NewHT § aife
TgT 9T A=G FH FIT AT HEGHY F |
# € ATT T T ATE F& WAF AHA
+ AT =TgaT § w6 & S § R o
ag AT agH I9 AT FY AHF T ¢
ag frd #a< a1 & o | F wEa g
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feax o afmdy wF g AR
S g I, W< ferardy aF 1@ d
w e § @ fwi o g #, we
FT qgT A1 T g AEY F T, W
IHT AYFAHE AR AT HEA, o qF
f& a7r ® GEraT TgT SR A 49 |
FE AR ¥ A T gven A8 A
7 Fg 9T F Ga7 FAT & | wqqT AT A
qI g ¥, §d7 ¥ HT Fe|E ¥
T FTAT & | IHF F FT T TAFT
g1 ¥ v  fr o= foama gfmn &
®rE i gE a4 d e a9 g
W 7€ T & W TE w7 afwat
gTmawed: ¥ a9 ¥ §W
ﬂmﬁﬁ?ﬁ%mﬂtﬁ{m

ARy A 7 A E o e
q%ﬁmm‘rﬁmafrral T A ST
FE At §, FaE AR F F AL
T &9 G e d=7 w5 ar
FEN & | G FI A1 S dar FET R,
oY gt Y s og=d, a8 ey
7 &1 99 @ oF ygw afar 3
W @ F 7 ¥ fav | wafag gF
Tg A AT % ¥ aueer g R owaw
e g Wiwfas wfeat &1 oo s
gt gor Foeet i st it st
F FmET & a9 0% g foewd gu W
W & g et & oA I e
w1 wEE qepfe & s=t |\ o7 w1,
#R g Y a9 G |

W@ qg F§ 7w fF g way A
T wEd ¥ 6T dwR @ W A
T A g HET O & FF 5 A O
#HE 1 = fgmma 5 #7397 fF g
# ¥ frar wwar w9 faerer g §
e gawr WAl § qiz g & W7 96E
T I | HHAAT, IF I weT @ F
WET AW F AN I T & AW FY
s agy =few deewe & & 9
FET ATETE AT § 01 02§ &
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o7 §0% ¥ At ea A T @
it 1 fard dY & Fg fF ag aeeist
& o wuwa & faens 9@ § 1 e
@y w9 AT s feafr 7 s=ar
TE F g fF gEaeT s W oA Y
o ST HFEBTFLA | WA T 5
2N W g AT 99+ v wmy
W & I o9 qgH =ifgd w6 I
qIoEr §dt e W e & ) &t
oo ¥ 7y e & 1 A F wrETay "I
I I HHY Y aFT E AT T W
12w w_qH § |

¥q 9 99 9@t #1 & & fAag
FaTe ag 351 & fF 9 fu s &
7 as Ao w A e oo
T UF | A T A qaT 78 ¢
T Fg 9% ®@ WK qHAS A A 1
TOF T § T F9 { A9, FiF
AT g A A A g R R
Fr wot Forafi 7T fagiw afdeafmat
&t & W g ¥ 7y wfeT & s
TR FAT T &, W A7 A A7 2w
FE AW & AFA FL ) T 97 IAL H
TeaT & W T @ AT @A g | Al
THT qg FAE A€} w0 AT =feg 5
T AL A F 7 G A Y 1 g

T & agd 3@ draa § W A A

T fereET 0

T #1§ §g T ¢ o ™
W A H O A AT AT A §
ar g4 zat @ ¥ der g 1 s e
TR qrE gt fearat § S adwr
o frer &) owfx 2 fF &AW
wiT WM ¥ AT A AOET A
Teifgfar #Y fremet 7 3@ &, o
FHAAT &, WX T T g v
¥ offrad & a1 7% &, sk Afas
§ 5 wow e ¥ e gw e
IET WX T WA, WK 9T 9T
WO 0§ T, W T wW g
g AN | W AN F FF e g
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[5fr Srmgemer Aze] -
SR wawar gren & few wwre #r
wE agf 79 3w A anw ¥ wiaw ¥
T AT I, T T A ZH TAT I
A T @
T Y EFEF FY FIATT @ W IqHT
AETE T A T A g ) AR ug
Al ZFfAF 09 F & A a9 gu
Fifr aTE & ag I TR @I
* S S T AGT JHTAT HAT | GF G
&1 w5, fex faoelt =1 aamr
o, o9 GEfas oaslt (s sife) &
AT JHTT AT § S R o aemteE
& o FE waran afeEm § W e
TF WA Yo IEMHT T FH T
THAT § ST 9 A GoT FT AT 0

w59 Efew saoll (s afe) &

T § g9 7 W) & o 39 T A |
ZEfE & el ¥ ol g A A
TR &, M g 99 § e 2
&1, W g T W FY FW 7 H
T TCEHY F 1 A e | & g
g i gart 3w ¥ qre wT ol A &
A 51 7@ ¢ afew 0w Fiw A ol

S AT FT 799 § | 4 W@ TG OF

Th aFE AT @A AH TG TER
T 7ET  afew 70 I gAT 3T FY TTATET
FT AaTe fiT & 1 99 & 99 #
afer 7€ a8 ] & o e g
o 7 E7 ofew fomem & o g 7
4 7% qis fawe § 9eE & e
&t & S fF o ETERT T G i
2w fF FgT AdETS & AT SR ETET
W aa gs | T GaA ¥ o afe
€Y A g @ afew qg o forerea
FY fat & o s & frame )
R G $FA & FTH G9dT gar ar
T HUTT FT T FF FL U o1 A&
g4 TaT i wAET #Y g A9 O0F 95
ST & Tl 9% gENE S W T
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wafaw 7o wraEr # e & fag
O T fwamgfm A s ag =
A W I 9T A @ ww g
T S T R S
A ferra & o= i 78 o wits
g 3 € f5 uF ol o &t
srafaEt St qSt ST A AT
sgr 7% gk 3§ g 9 foe
# T g AT FE oA § fEowmw
fargeama % qardra vg fed, fegearr
F foefy oy ey =1, 999 %1, 3feror &7,
g 1, a1 afeww 7 s g wifaa,
T F1 sfaer g3 ifsa, 9t s
aw g 5 % 4% feewm W
TETEr F TR FAT qEe A aw fed
Eieafercidt it Ertint il
o Wt fF 99 s AR gfr @
&% 4t 71X forae ST F surer T
# g€ oY, IHHT T9 THEET AT Av
AT Al Wk fewra swa gEEer
T FT W, W 98 T 9 gEr @

@, WX IR GRAT T I F TR

& A gfe o fred qu @ W
AT Eafaw o fogdr gf 9f wfig
i\ wiaraw ssh i mr g fe
T gfmar & wew €, &t gfean o safy
1 a8, AT For® ST wraE I
g, I g7 ot 9T ¥ AN wma
ITE | I FT 9FE, 39 A AN 5,
a0 ¥ WA ¥ fad gl wer g
N Agwd AR ¥ fad o ag gfd
AT &, A qE AW gR & ) u
I G FH T FY, T agAAT TOHT
0 9 FT 7 WY A A1E TR (%
BT wW, WifeT & wrE weEd wv
SATET AHIT a7 TG &, afew gAETr
rw, Jur fF T g F W g,
Y ¥ SR 0T §, I #1 FRAT
& W 3 # T § I W gewT
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fammr &, Y w@ @ gt & R gu
g sm i m I wL? frafa
fry ot T s & 3w < g A
T 7@, & d2g U9 3w 1 A F€
R T R E AR A F wR
A fFF & W ST Far g 1 AR
I ¥ ST AT g JIX T A gre
FY 1| W A F gl g1 awA g
¥ a5 9@ & SaaT 9T g | A '
BT fmagImfieag
o o | g7 6T T g T A1 9T
o § v o ge ¥ ol afrandy ol
% ¢ fr aes & wfus dva G
39 ¥ wamar w1 Fvd adwr @
oI qg T FIA a0 difaa i ey
& 5, &, wrfeT &, 5 99 1 v
Tg R & FFT | I e FT
AT T W7 o1 § 6 G & F a0F
T g wifgh, Wy wWA ¥ @
FRe ¥ T AT FReT ag ¥ M @
WA N T FA FTAF s §Q
& @ifF At S w Y w e
Wt a<g ¥ 7% ofear wwar § ) IgE A
faegw &% €, 3few €7 IgEl 9 WRA
¥ 7, 78 UF v ava @, I W
forit & FF wme @gt 2, oY WK WY
¥ w1 T AW & AT I FF
AT ¥ w1 AT @ E, X Q0 w0
Tl & 9 e grE & dw AW
T | g1, Y 99 § TAEE FH T
¥ Ty o TR 9 A q@T a6 |
T FEENTT §, IT Y TR FAT G,
TR GAFCTE, T | WA
gH W g ) a1 ST FTRr ST Y
Ll

WA FAEET A oweAr o &
Wgn WE T, TG TG A DY w7, §9
TE wgr WX T WA FL L. L

Acharya Kripalani: I hope some
people say only right.
475 LSD.
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off wegeeT Age: | fEdWH
€ =T Ig A I@aT | IoATg AT
W A WA INA wE, T
WY E IS AT A WA § 7w
I I w6 ?

Acharya Kripslani: Cow slaughter.

st SrqrgeAT AgE: g, 991 ATk
fe Wl &7 F1S TEL I ATE A9
IeaTE &, I9 T g9 QAT I1fgd | g
I &, T A=W JaEA, Q¥ FEA
FE, fow & awm 99 ¥ ww g
% WR T AW, O SEE &
o § R wET A Y I R

s fram A wwigd &
foramar Freelt fore & g Amprfa A
e a1 gay off, 74T | 4@, 39 e
1 ¥% (J\r o) fFar W, 99 A
Arrges faan ara, e 9 F fawfas
# qgedt ara Fuv g § 7 9g Feomw,
# agt oA fF gw oiferarie & feed
Y F 2 @i, oA e A W
g AT gt ..

st wea (FRman) - wafe
afesw T 1

ot ITETATH AgE: TGT FH S0
& 99 #Y 26T 97 | 97 feEr ¥ S W
¥qT a9 qavag faard o

Shri Matthen: May we have it in
English also?

Mr. Speaker: He has already said
that he will speak in English also.

it swrgTaTs AgE : Jaeag frad
&t sriars & € | ar oger I |
Ry’ W A yrae I
e § 39 o fawrer w7 B aEE-
e T FT W AR § qar fear
ATAT & | WY AR T w1 § 7 wg W
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[ g AgE]

arr w1 (ged) § o St e |
QAT & | oT Y e A g &
o I8 & ferams s w3, vfadww
FOINE MNP FAIFT T
M T wE A F aEe
® | feT TR 7 793 @9 §, g
& T HF T E, 9 qEr

a0 A A A, ww A ¥
fag® w=x 7Y &, oy e 4, S Fv
qifeardiz & oF FWF T §, 2
AT (TS gEET) ¥ art
# | 97 9 faar gerg Wi o g
£ ? 13 o e & s fome I Hi
oYy e Al A feeerar § 99
wrar Y fFet wS w1 F frard at a2
%T FT, A AL FT TAY T GA
ST | S g § | RO O g
war fawmar @mar & fF oaw R @Y
u<g W97 A FAE, 98 AR TR qF
WA E T I ¥ A9 AT 3E
wfag 7 & 1 A9 T g <for Y =i
N O FET F T FE ) oA
T  fF o7 75 9o & @@ faemr
w1 afor w=ar g, W 9 fe
w4 & fr 0o & 7 v % fgea
oY §, arer faa g, e o
qeF FE ¥ 7¢ qgar & wferd ¥
T

o AR I g e
| T wTer g 4 F T a@
wgfrag & w97 g% 919 § 1K T
sy amMiFaE f A I W
AT FTFE F qvar vy ? A a9
gu famam § FF gwrd @R @ s
WA ¥ 1% a9 wowré 99 q7 ag
qEy § | fFT g% W HoEw W
AT FEHT, AU NIT ST N T ATH
FHT AR IF A e F I §
W W § @ T o T T g,
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FFTa T R iRsA Sraw t fy
o fae & ciforr 5%, 39 ¥ 9 7g
ax @ e & F §3 o Y, §%
ey amw @, foam ¥ xg fawr w¢
®IH FE W IZH TE

ot e ame eREr S gy
AN T FE W T | | G A7 g
gt wmar & S=iF a v
WA A § wwan 5 ag gEEer 7
Qo fegmm s S & wadt gwraer
fegmm AR e gadigfra ¥
TET Y BT 7L T A AT A (L W
wdt g | wEet qETEar ag & F oagr
I AT I ST FATE AEY ¢ FoAT v
FATHATAT ST 14T | g TG FY T &Y
s A g & T f awa o7
T I AT AGT graT A e gETd 9w
g & o) & faw #X gew A e
w #ifgw F@ § 1

w7 & gawar § 5 & wieh 7 ofr
TEFEIA =AY

Mr. Speaker, Sir, in listening to this
debate, and reading about it in the
reports of speeches, I feel a little lost.
And at the same time, there are many
points raised in the debate, which are
very helpful and which will no doubt
help the Planning Commission and
members of Government and others, to
giwve further thought to certain aspects
of this question. Now, I would like to
be forgiven, if I do not deal with alt
those criticisms, becansle that would
lead me in all kinds of directions, and
I shall not be able to deal with them
adequately. In fact, I am not compe-
tent to deal with all those adequately.

But what I would like to suggest is
that the principal criticisms, construe-
tive, or other criticisms made might
well be discussed by hon. Members,
who have a thought about those pro-
blems, with our Planning Commission
ana with the Ministries concerned. We
shall gladly discuss them construc-
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tively, and see what improvements
ecan be made, either in the Plan or
m the working of Government in that
particular department.

*

For instance, Shri Feroze Gandhi
spoke at some length about the work-
ing of the railways, which is one of
the most important and vital under-
takings in India. We shall welcome
constructive discussion on that issue
with members of our Railway Ministry
or the Planning Commission so that
we can try to get rid of those deficien-
cies or failings that were pointed out.
After all, nobody here surely is
interested in not getting rid of some
obvious failing or deficiency in the
working of Government or any of its
departments. So I would invite others
too to discuss this matter in this way
and offer helpful suggestions which
might enable us to get rid of those
difficulties.

What I would like to say is about
something more basic. What exactly
are we aiming at? I do not wish to
repeat what I have just said in Hindi,
except to say that one of the lessons
of history is that if we want to get
rid of our country’s poverty, we can
only get rid of it through producing
more wealth by our labour in this
country, by the country’s work. There
is no doubt about it. You cannot get
money from outside. Secondly, you
can only produce much more wealth—
some, of course, you can produce
always—by adopting higher tech-
niques. The higher the technique, the
more productivity is, that is to say, by
adopting the methods and techniques
which have come originally out of the
Industrial Rewvolution and have been
gradually improved by successive
phases of that revolution. That is to
say, if we stick to old techniques, we
may by hard work do some good. But
ultimately, we cannot go very far. A
man may work as hard as two men,
if you like. He is a very strong man.
He may work as hard as five men.
But no man can work as hard as 1,000
men, and the modern technique gives
a man the power of a thousand men.
Obviously you cannot compete with
that. Yon have to adopt it in order
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not only to increase your wealth in
the country, but, if I may say so,
merely to survive in this world of ours
today. It is a difficult world, not a
very gentle world; it does not care tow
much for the weak. And you have to
be strong, in mind. in heart, in charac-
ter and in technique and in the
modern ways of life. Otherwise, you
go down. I have no doubt about it.

Now, that does not mean that we
should give up our ways and just
slavishly follow some foreign country,
whether it is America or Russia or
some other country, because I do
believe that no country can really
make good if it tamely imitates some
other country—more especially a
country like ours which has withstood
the storms and stresses of 10,000 years,
which has some, if I may say so, with
all modesty, special virtue in it, some
special basic strength in it, which has
made it survive. We value that virtue
and that basic strength. There is no
question about copying anybody. But
while we have to stand on our own
soil, firmly and not allow ourselves
to be blown about this way or that
way, we have to realise that we have
fallen back in the race of man, that
other countries have advanced. Other
countries have explored nature's ways
and understood nature, while we went
about to our astrologers and palmists.
They loocked at nature and under-
standing nature’s ways, got the power
hidden in nature. What is all this,
whether it is steam, electricity or
atomic energy? These are all hidden
powers of nature which phase after
phase have been discovered by man,
not invented, discovered. They are
there. He finds them out.

And so because of that, the power
in the hands of man has increased
tremendously, a thousandfold, or if
you take the atomic bomb, a million-
fold. A man becomes, therefore, equal
to 10,000 men.

Therefore, we have to understand
these nature's ways. It is not a ques-
tion of European or English, British
or Russian. We have to understand
nature's ways and profit by nature’s
powers, which America has done and
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[Shri J awah-nrlnl Nehru]

which Russia has done. So long as we
do not do that, we remain powerless
and weak, and unable—apart from not
being able to defend ourselves in case
of need—to produce the wealth which
will get rid of our poverty. That is
the basic proposition.

Now, in dealing with all these
wealth-producing matters, one has
always to remember what the object
of wealth is. First of all, what is
wealth? When I speak of wealth, I am
not referring, of course, to gold and
silver, currency notes and the like; I
am referring to goods, what people
require. Now, what do we produce
wealth for? Surely, we produce it to
enable human beings to lead decent
and good lives. We do not produce it
for some millionaires to accumulate
and flaunt about. It is to enable every
human being in our country to lead a
good life, good in every way, to have
every opportunity for growth etc. That
is the object of wealth.

Therefore, the methods we use for
the production of wealth should not be
such as impair that good life. Other-
wise, you have the wealth, but you do
not have the human being to profit by
that wealth. Therefore, the methods
have to be not methods which demean
or degrade or ultimately lessen the
value of the human being.

Now, you have to see these
balances. I have no doubt that the
machine and higher techniques are
quite essential. But I have no doubt
also that I should not use the machine,
if by its immediate use I create human
degradation and human suffering; ulti-
mately I do not—I am quite sure of
it—but I am talking about the transi-
tion phase. In the transition phase, we
have to balance, therefore, what might
be called heavy industry, light indus-
tfy, cottage industry, village industry
and the like. Because our problem is
a manifold and difficult problem which
has to be seen in all its phases. We
cannot see it in one way only, as some
people, some enthusiasts do.

I think one hon.: Member opposite
criticised- this whele Plan on the
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ground that it had watered down the
old plan frame where there was some
mention of some more heavy industry
and machine building industry and the
like, and that has been removed &and,
therefore, there had been probably
some kind of decrease, an attempt to
water down the socialistic objective or
methods first indicated in the Plan. I
think the hon. Member was very mis-
taken in her cirticism. If there is one
thing on which we have been laying
stress, it is the development of heavy
industry, the development of machine
making industry, the development of
steel plants and the like, which are
basic. She referred to the Plan frame.
The Plan frame was an initial exercise
in drawing up some of the basic fea-
tures of this Plan. The figures in the
Plan frame, when they were examined,
were found to be far out. That was
nobody's fault, because at that time,
the figures had been rather rough
guesses. But when they were examin-
ed, they were completely out. So they
had to be revised completely and the
whole texture of the planning became
somewhat different, because the plans
were different, but the strategy remain-
ed the same. It is the strategy that
is important and the strategy of the
Plan in the Second Five Year Plan
changed considerably from the strate-
gy of the first Plan. It was not in
opposition to it; it developed, you
might say. The strategy of the First
Plan was, apart from the carrying
on of the big Schemes, what
we had, it was essentially laying
stress on greater food production
which was highly important and which
paid us dividends. I must confess now
that it would have been of more ad-
vantage to us if in the First Plan we
had directed our attention and activi-
ties more towards heavy industry. If
we had built or tried to start a steel
plant, then, it would have saved us
much trouble and much money be-
cause the later you do it the worse it is,
And that is why we are spending a
vast sum today over three steel plants.
It is an enormous sum for India. We
do it because if we do not do it, it
means a continuous drain on us of
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foreign exchange and money being
sent abroad to buy steel and buy
machines and the like. Steel is impor-
tant before we start an industry; it
is the basic want of industry.

The second thing is heavy industry
itself; I mean not heavy industry but
machine-making industry. We consi-
der it most important. How to do it?
I do not know how many Members
are engineers here or who can think
about it rather logically. I do not pre-
tend to be an engineer. But I know it
is a complicated undertaking and it is
no good saying we should produce a
big steel plant. It may be much more
advisable for us to build parts of the
steel plant in the wvarious plants we
have got and to develop them instead
of having one composite structure. I
do not know; it is a matter to be
examined. Anyhow, what I wish to
say is that we have attached the
greatest importance to tke building up
of the machine-making industry. I
think we are likely to spend more
money on it than is provided for in
the Plan. I am not sure; I believe the
estimates given to me are that by the
end of the Second Plan we ought to
be able to build 60 or 70 per cent. of
the steel plant in India.

8Shri Boovaraghasamy:
India or South India?

8hri Jawaharlal Nehru: The safest
place is Central India, I suppose. No
one can complain.

These are technical projects and I
cannot argue here how to build a
machine-building industry. All I wish
to say to this House is that we attach
the greatest importance to the setting
up of a machine-building industry in
India becaus® 'if we decide to have
machines in India we must have the
machine-building industry. We cannot
go on buying machines from abroad
and cannot rely on spare parts from
abroad.

We attached the greatest importance
to agriculture and food production.
There has been a shift in the Second
Plan towards heavy industry, a very
big shift. But there has been no differ-

In North
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ence in our thinking about the vital
and basic importance of agricultural
production and more especially food
production, for a variety of reasons.
One, of course, is an obvipus one that
it is absolutely fantastic for an agri-
cultural country like India to have to
import foodgrains. If we are neither
industrially developed nor agricul-
turally developed, what are we?
(Interruption). We simply go down.

8hri Chattopadhyaya: Dhobi ka
gadha.

Shri Jawaharlal Nehru: The hon
Member has a vivid mind and speaks
from experience so often.

Shri Chattopadhyaya: And thereby
hangs a tale!

Shri Jawaharial Nehru: So, the first
thing is we must provide enough food
and other agricultural products for our
people and for a growing population—
quite enough. We have made great
progress in the past and there is no
doubt about it And, our present
troubles are not quite so serious, I
believe, as they appear to be. It is
true that for the last year or two we
had very bad harvests that made a big
difference. But oddly enough the
troubles are due to almost marginal
differences. A little marginal differ-
ence in our present structure makes a
difference for the prices to go up. But
hon. Members know that already
there is a tendency for prices of wheat
etc. to come down, so that it is not
so bad as people think. Anyhow we
have to produce enough food. It is
not enough. We ought to produce a
large surplus quantity of food and
other agricultural products so as to
make good the deficiency on the indus-
trial side, so as to pay for what we

- import from abroad. Instead of pay-

ing for food we should pay in food
for the machines or other material
that we have to get from abroad. That
is the only surest source of improving
the wealth of the country that we can
command. If we do enough of that it
would make a difference. All these
gaps that you see, the gaps th_nt people
lay stress on, the difference of Rs. 800
crores or whatever the gap is sup-
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posed to be in our foreign exchange
or other matters, all these gaps can
be very largely covered, if we can
increase our agricultural production.
In fact that is the surest and easiest
way of covering.

Some people think that it is very
difficult and it is rather absurd for
Shri Nanda or for me to talk about
40 per cent. increase in 5 years or
even 35 per cent. I have a great dis-
advantage that I am not an agricul-
turist. But, perhaps, that is not such
a great disadvantage because I can
apply a clear mind to the situation,
not a mind stuck in grooves which
finds itself unable to get out of these
grooves. I find that the produce in
India per acre is practically the lowest
in the world. Why is that so? Surely,
our peasants are fine people. It is not
that they do not work hard. But why
is it? Because they have fallen into
evil ways, because their advisers have
fallen into evil ways, because even
our experts have sometimes fallen into
evil ways. When I say ‘evil ways', 1
am not talking about tractors and all
that. That is modern mechanised agri-
culture. Not that but some other
things like better sepds, somewhat
better ploughs, better this and better
that; everything that can be done,
better manures, very simple things
which each peasant can do, with a
little help no doubt, and which can
make an enormous difference. And
the difference will be enormous
because his produce is so low at the
present moment. Even a little differ-
ence means 20 to 30 per cent. progress.

8 rm

You can say in another way that
we have in India at the present
moment production per acre which is
as good as almost anywhere in the
world—in selected places, not the
average production, not one or two
but a number of selected places, the
production is as good as anywhere in
the world. That is to say,' we can do
it, and there is no doubt about it
Maybe that particular selected place
is not a good example because it was
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tended too carefully, and nobody can
tend hundreds of thousands of acres mn
that way. Let us not take that. Take
half of that and then the yield is
double or treble.

Therefore, in theory or in practice
there appears to be not the slightest
difficulty except the difficulty of re-
moving masses of human beings. Of
course, it is a difficult proposition
always. Take one, ten or hundred,
you can do it; take a thousand, you
can do it and there is no doubt about
it. I repeat I am not talking about
mechanised agriculture, I am talking
about more or less our present—with
improvements which I shall mention—
agriculture with such things as better
‘seeds, better manure, better imple-
ments, simple and better ploughs and
all that, and a little more attention
to some of the modern knowledge....

Shri P. N. Rajabhoj (Sholapur—
Reserved—Sch. Castes): Slum clear-
ance and landless labour.

Shri Jawaharlal Nehru: If the hon.
Member wants the slums to be cleared
and converted into fields, his observa-
tions might be pertinent; otherwise it
is not.

Another thing which, I think, is
necessary, and in fact essential, is the
development of co-operatives, agrarian
co-operatives. Here we have a certain
initial difficulty, that is in the sense
that we cannot do it by decree; we
have to get people to understand and
agree to it. But I think we can get
them to do that, and we should try
our hardest. The real difficulty always
I have found is not in converting the
peasant but in converting ourselves.
H we are not convinced, how can we
convince somebody elsef And I find
many people have grave doubts about
their being able to put across to the
Indian farmer this idea of agrarian
co-operatives. If I may say so, I am
quite convinced that unless you have
agrarian co-operatives, the farmer
will go to the wall—not everywhere
in India, I mean—and it will not be a
sudden process. But I say you cannot
take advantage of many of the modern
techniques unless you work on more
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or less large farms. You can have it
if you like either large farms or large
landholdings. I do not want that. The
only alternative, therefore, is for the
small farmers to come together and
have a cop-operative. That is the other
alternative. Of course, there is no
rigid size or pattern of the co-opera-
tive. In a country like India where
climatic conditions differ and where
the type of farming differs, all this
will have to be adjusted, but the basic
thing is that ‘agrarian co-operatives
are an essential thing to aim at.

How are we to do all this? Essen-
tially this is the business of the State
Governments, agriculture, I mean, with
our Food and Agriculture Ministry
belping them in every way as they
have helped them in the past with
money, this, that, advice and in other
ways. But it is the job of the States
Administration.

1 said the other day in the other
House that the impression I have
gathered—I hope it is not right—is
that in our States, the Agriculture
Ministry is considered a kind of poor
cousin; it is not considered the most
important Ministry.

The Minister of Agriculture (Dr. P.
8. Deshmukh): During the last four
years, the position of the A-gncultux!
Ministries has improved considerably.

Shri Jawaharial Nehru: I am glad
with the persistent and insist
efforts of Dr. Panjabrac Deshmukh,
the position of the Ministries has im-
proved. It is a most important sub=
ject—agriculture—obviously. Mean-
while, in the last three or four years
we have built up a rather remarkable
and a rather, if I may use a very
strong wordy wonderful organisation,
and that is the Community Develop-
ment Organisation, both for the com-
munity project aspect and for the
National Extension Service. At the
present moment I have not got the
exact fligures here, but roughly it
covers a hundred million people in
our rural areas, and that is a fairly
large coverage. And this is increas-
ing, of course, every year. This is
not the coverage for show purposes.
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You cannot show several hundred
thousands of villages; a few might be.
In the provess of the next few years
it is intended to cover the whole ot
rural India with this Organisation.
®The first thing I should like the
House to appreciate is the organisa-
tional aspect of it. For the first ume
we have built up an organisation
whereby in those particular areas
which come within the scope of that
organisation we can reach from the
top to the cultivator. There are links.
The great difficulty in the past has
been that by the Government of India
or the State Governments very fine
decisions were taken and resolutions
were made, but they never trickled
down to the poor farmer. Sometimes
vaguely they might have heard that
printed circulars in the English langu-
age were distributed no doubt to
various officials, and my friend, Shri
Tandonji would say: “How can you
reach the farmer if you issue circulars
in the English language?” Of course,
you cannot and you did not. Really
Government functioned isolated from
the people who were working in the
field or the factory.

For the first time in our Community
Development Organisation we have
built up a magnificent organisation. I
am not for the moment talking about
the work that has already been done.
It has been very good, and I can assure
Acharya Kripalani that he will find
quite considerable measure of enthu-
siasm if he goes there—not quite, of
course, equal to the enthusiasm for
the things which he mentioned he saw
and which are prevalent in this coun-
try where people get excited over old
social customs but quite like a hearten-
ing degree of enthusiasm.

There are at the present moment—
I wish I had the figures with me—
about 1,50,000 people gramsevaks and
sevikas and others working and we
are training them. We give them a
year’s training. By and large the
gramsevaks and sevikas are a fine lot,
earnest, enthusiastic, knowledgeabla
to some extent, and disciplined. They
have done a very good piede of work.
The Community Development Organi~
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sation has been interesting itself in
agricultural matters. That is one of its
chief jobs. But now we want to turn
its attention much more pointedly and
aggressively towards this agricultural
development and make it almost its
chief function. I do not wish to deprive
it of its other functions which are
highly important because, to some
extent, it is the other function that
has given the tone to that organisa-
tion and that has brought enthusiasm
of the people. Therefore, the other
functions are important but having
built up that, we now want and we
are turning it in this direction.

~ How can we do that? The #first
thing is that the Community Projects

Development Organisation should, here

at the Centre, be brought in close
touch with our Food and Agriculture
Ministry. Secondly, it should be in the
closest touch with the State Agricul-
tural Ministries. There has been, in
the past, a fair measure of co-opera-
tion between the Community Projects
Administration and the Food and
Agriculture Ministry—not that there
has not been. But, we want to bring
them much closer together so that
they may think alike and work alike
and push alike. I would appeal to the
State Agriculture Ministries also to
co-operate and to receive the co-
operation and help of the Community
Development Organisation in the
fullest measure and utilise this great
organisation. The community projects
in the States are not worked by the
Government of India or by the Plan-
ning Commission; they are worked by
the States of course. I have found
that, although they are worked by the
States and worked very well by the
States—the Chief Minister is usually
interested in this, the principal
development officer is an officer of a
very high degree and therefore one
of the best—yet, in some of the States,
subject to any recent change, the con-
nection between their own develop-
ment officer working in the community
projects and their Agriculture Minis-
tries, is not the closest. They work in
different compartments. We want to

i3 SEPTEMBER 1956 Second Five Year 7138

Plan

remove that. 1 have not got the
shadow of doubt that if this marriage
between the Agriculture Ministries at
the Centre and the States and the
Community Projects Administration
takes place, the results will be very
gratifying in the shade. (Interrup-
tions.) The offsprings will be nume-
rous.

Shri Chattopadhyaya: Let us not
mix up ‘issues’ after that

Shri Jawaharlal Nehru: I think the

hon. Shri N. C. Chatterjee criticised

the Planning Commission and he has
said that the Planning Commission had
three separate duties—planning,
executing and then, I think, inspec-
tion. There is some confusion in his
mind. The Planning Commission had
no executive functions. Their chief
function of course is planning, which
means thinking, evolving plans and
submitting them to the Government.
That is the chief function. The Gov-
ernment may consult them. We do
consult them about any scheme but
that is a different matter. The State
Governments may consult them. But,
they have no executive functions at
all.

So far as inspection and appraisal
are concerned, personally I think that
it is not a*direct function of the Plan-
ning Commission. They do not do it;
they organise it. After all, what do
we inspect and what do we appraise?
The implementation of the Plan in
Madras or Travancore-Cochin or
Punjab or whatever it may be is not
being done by the Planning Commis-
sion. I entirely agree that it is com-
pletely wrong for the scrutinising
authority to be the same as the work-
ing authority; it is just like audit
being given to somebody else and not
to the person who does the work. It
is important that some independent
authority should appraise the work
done. In regard to these community
projects etc., the Planning Commission
appointed an appraisal committee ot
which, I think, Prof. Karve was the
Chairman. He is an independent per-
son. So, it was not the Planning Com-
mission doing it. That Committee pro-
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duced an excellent report of appraisal
which  many of the hon. Membera
might have seen. The Planning Com-
mission may have many faults; it may
require gearing up; it may require
many things. But, this criticism, I
submit, is not justified—the criticism
made by Shri N. C. Chatterjee.

In this connection, I should like to
say that this question of appraisal of
work, the audit of achievement, is the
most important. We do not do it pro-
perly. Previously nobody did it; no-
body thought of it. There was a good
deal of argument about the Auditor-
General and audit here. The Auditor-
General is the most important func-
tionary of the Government and the
Constitution has given him a high
place. But, the Auditor-General is not
always competent to audit the achieve-
ment. He can audit the spending of
money—whether it is rightly spent or
wrongly spent. Suppose it is a scien-
tific achievement, only a scientist can
audit it; if it is an engineering achieve-
ment, an engineer can do it and so
on. Therefore, it becomes very neces-
sary for us to organise this audit of
achievement, whatever it may be
called. I should like, along with that,
a kind of statistical appraisal also. All
this means that our statistical appa-
ratus must grow. It is growing and we
have the Central Statistical Institute.

Now, I come to another matter
which I had referred to previously—
that is the question of manpower, and
more especially, trained manpower
which is of the highest importance. I
confess quite frankly to this House
that sometimes very important
matters, which we know to be impor-
tant, someho'w escape our attention
and then, suddenly, we wake up to
their extreme importance and try to
catch up. The question of manpower
is one such. We really ought to have
thought of it in much more concrete
terms at the beginuing of the First
Plan, not at the beginning of the
Second. Here we are. Of course we
vaguely thought about it and there is
something in the First Five Year Plan
Report about it .
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Now, having come up against this
basic difficulty, we are putting up
machir.es, not having trained men to
run them. We are putting up steel
plauts, not knowing who will take
charge of them when they are ready.
Remember, it takes less time to put
up a steel plant than to train a man
to look after it. We have to have much.
more men. We find that every esti-
mate that we had made previously, of
the number of trained engineers or
trained this or that, so completely
short. In fact, we can have as big an
estimate we like; even then, it wilt
probably fall short of the needs. We
come to this conclusion that whatever
estimate we may make about our
needs in trained personnel, it is likely
to be short.

Shrimati Rena Chakravarity (Basir-—
hat): What about the wunemployed
engineers and technicians?

Shri Jawaharlal Nehru: There may
be one or two; I do not know. But,
should be very glad if the names of
any unemployed engineers or com-
petent technicians are sent to us; I
shall be very happy. There may be
some fractional unemployment, some
difficulty, some human factor comes

. in, whatever it is. But, the fact is that

we require more—not so much now,
but a year later or two or three years
later—when these big plants come up;.
we shall then require them by tnewr
thousands; it is not a question or a
few.

Shrimati Renu Chakravarity: The
D.V.C. personnel are all technicians,
but they were not taken over.

Shri Jawsaharial Nehru: Anyhow
we are at the present moment setting
up a number of committees. First of
all, in the Planning Commisasion we
are getting up a division of the Plan-
ning Commission to deal with statis-
tics and manpower and one or two
other matters. Secondly, we are
setting up a committee of the Council
of Scientific and Industrial Research
also dealing specially with’scientific,
including engineering etc., manpowaer.
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These two will closely co-ordinate
their activities. Thirdly, I believe
that there is some kind of a ‘Man-
power Directorate’ which is being
considered.

Shrimati Renn Chakravartty: Skil-
led, unskilled or both?

Shri Jawaharlal Nehru: Obviously,
all these things are for skilled. You
do not keep records of unskilled peo-
ple. You want employment for un-
skilled people, I understand, but you
do not keep a kind of record of their
training and all that with a view to
see where to fit them in.

Shrimati Renm Chakravartty: I
raised this question because the whole
of the D.V.C. personnel are skilled,
but they are being thrown out. I
wcannot find an answer to that.

Shri Jawaharial Nehru: I do not
think they are all being thrown out.
I think nearly all of them will prob-
ably be absorbed elsewhere. Any-

how we are taking steps and we are

thinking about it. We cannot do that
with everybedy, but certainly the
scholars—our scholars—who go
abroad, we offer them, subject to
their passing their examinations,
assured employment when they come
back. If they cannot get jobs imme-
diately, nevertheless, we keep them
on our rolls at least and send them to
some factories or somewhere till they
get jobs. So, these are the wvarious
approaches that are being made.

If 1 may refer back to what I said
right at the beginning, the enormous
changes that have taken place in the
world, and are taking place, require
a fresh mental approach to all our
problems. We require all the new
minds to understand the new world
which is growing up around us. That
new world is a highly scientific, tech-
nical and technological one. I would
be the last person to suggest that in
paying attention to these various
matters—scientifie,  technical and
technological—we should ignore or
lessen the importance of cultural and
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gpiritual values. I do not see any
conflict between the two. In fact, I
think it has little to do with culture
for any person to tell me to stick to
some outworn custom which has no
place today. Certainly there are basic
standards and basic values which may
be said to be timeless. Undoubtedly,
those we must adhere to. But every
odd old custom which has no relation
to facts or lives today is really a
degradation of culture today. There-
fore, we have really to develop a basic
cultural climate in this country which
suits all this that we are going to do,
that we intend to do. If we do not
develop that climate, then whatever
we do, we may do it well, but it real-
ly is not integrated in our lives; it
is something added on, if you like.
It is an annexe, something separate
and added on as if—how shall I put
it—we may put up some kind of a
factory, we may travel by a railway
train or go in an aeroplane. But
there you sit in it and your mind and
your habits might belong, well, pos-
sibly, to some age, possibly a few
hundred or a few thousand years ago.
That is the type I call “something
being added on” and not being inte-
grated. We have to develop some
kind of an integrated culture; that is,
standing on the soil of India with all
that we owe to India, retain that tre-
mendous thing that we owe to India
and taking all that scientific advance
has brought us.

And, scientific advance is not a
monopoly of FEurope, America or
Russia. It is something belonging to
the world. It is something in which,
in a certain measure, our own scien-
tists have taken part and in which, I
shink, in future our sciéntists will
give even greater results. It is a
common property of mankind. So we
have to develop this scientific temper,
understand it, develop it, integrate
it with our own basic culture and thus
have this integrated culture.

Now, we have been talking asbout
this Second Five Year Plan, about
finances, resources and so on and so
forth. We have talked about prices
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going up or down, about the possibili-
ties of inflation and all that. There are
se many factors outside our control,
and we have to adapt ourselves to
things that happen elsewhere. In re-
gard to prices going up, we think of
our prices, but think of prices
going up in other countries. They
are outside our control If we
have to buy a machine and if
the price of that machine goes
up, what are we to do about it? We
buy it or do not buy it; we pay the
new price or do not pay. So, we have
to suffer for inflation in other coun-
tries, apart from any tendency to
that here. And that is again another
reason why we should somehow, as
rapidly as possible, get out of this
dependence on foreign countries. We
can only get out of dependence, to 8
large extent, when we have built up
our own heavy industry and light
industry—heavy industry being the
basic industry and after that will
come the light industry; otherwise
we will continue to depend and will
have to pay fancy prices. When
something happens there or some up-
set takes places we suffer for it.

Only today news came about a cer-
tain development in the Middle East-
ern regions between Europe and Asia
in regard to the Suez Canal Now,
none of us can say what further deve-
lopments might be. We hope for the
best and try to be optimistic. But it
is folly to ignore the grave dangers
that face the world in this region and
to forget that it is not that region
only that is affected if any conflict
occurs but other regions are affected,
India is -affected, our Second Plan is
affected and so many other things I
think. So ,this dark shadow again
begins to hover over us and it is not
in our power to remove, to do any-
thing today. We try our best. Some-
times, it may be we succeed to a
small extent in influencing events
but, obviously, we cannot shape
world's destiny. We have to suffer
for what happens in the world and
we have to prepare our minds here
and now to any possible developments
and to see that we stand up to it
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and maybe, shoulder heavier burdens
because of our developments and yet
carry on- with the Second Plan, be-
cause it is only in that way that we
escape future disasters and burdens.

Mr, Speaker: As many as 78 spea
kers have already spoken on this matter
in the House—in both the Se<sions.
So far as the Committees are concern-
ed, the Committees have taken 84 hours
and 5 minutes, and in the Committees
313 speeches were made. Therefure, it
cannot be easily said, or cannot be said
at all, that there has not been surficient
discussion over this matter.

Shri Raghunath Singh: But 10 chance
was given to Members who wanted to
speak about ship.yards.

Mr. Speaker: The hon. Prime Min-
ister has said that so far as the vari-
ous other matters which have not
been disposed of or for which suffi-
cient time could not be found for
being discussed on the floor of the
House, the Planning Commission is
always ready to discuss those matters
and that they would try to adopt such
of the suggestions as are made. I am
sure that is the intention of the Plan-
ning Commission.

Shri Nanda: We would accepé
amendment No. 18 which stands in
the name of Shri C. R. Narasimhan.

Mr. Speaker: In such matters,
wherever there is disapproval, that
motion is put first, and wherever it is
one of approval, that is put mnext
Therefore, I shall first put the
amendment which stands in the name
of Shri Kamath and Shri M. S. Guru-
padaswamy. It is amendment No. 20.
I shall put it to the vote of the House,
The question is:

That for the original Resolu-
tion, the following be substituted:

“This House regrets that the
Second Five Year Plan with its
over-emphasis on heavy indus-
tries is not sufficiently employ-
ment-oriented, and envisages a
development programme which

*
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will accentuate the regional eco-
nomic imbalance and disparity
in the distribution of income and
wealth as well as a dangerous
centralization of economie power.”

The motion was negatived.

Bhri N. B. Chowdhury (Ghatal):
My amendment—amendment No. 1—
may also be put.

Mr. Speaker: The question is:

That for the original Resolution,

the following be substituted:

“This House while recording
its general apprqval of the objec-
tives contained in the Second
Five Year Plan as prepared by
the Planning Commission re-
solves that necessary modifica-
tions should be made in the recom-
mendations of the Commission on
the following lines:
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by tapping .he surplus eco-
nomic potential existing in
the country.

(vi) Comprehensive social secu-
rity measures should be
embodied in the Plan in the
interest of the working class.

(vii) Larger allocation should be
made for rural health centres.

and supply of drinking water
in rural areas.

(vii) Further democratisation of

the administrative structure
should be provided at all
levels.”

The motion was negatived.

Mr. Speaker: 1 shall now put
amendment No. 18 to the wvote.

(i) While raising resources by
taxation due consideration
will be made of the income,
consumption pattern and liv-
ing conditions of the different
sections of the population.

(ii) Original recommendations of
the Land Reform Panel with
regard to the imposition of
ceiling on land-holdings, rent,
tenancy etc. should be res-
tored.

(iii) With a view to strengthen-
ing the public sector, no
permission should be grant-
ed to the private sector for
the installation of heavy in-
dustries.

(iv) Further investment of foreign
capital should be prohibited
and remittance of profits on
existing foreign capital in
India should be strictly res-
tricted.

(v) Deficit financing should be
redficed and the gap thus
created should be filled up

*

The question is:

That in the Resolution, add at the
end:

“and relying on the enthusiasm
and support of the people, affirms
the common determination of the
nation to carry out and improve
the targets and aims set out in
it; and further calls upon all the
citizens of India to work whole-
heartedly for the full and timely
realisation of the targets and aims
of the Second Five Year Plan.”

The motion was adopted.
Mr. Speaker: The rest of the

amendments are barred.

Now, I shall put the Regolution, as

amended, to the vote of the House.

The question is:
“This House records its general
approval of the principles, objec-

tives and programmes of deve-
lopment contained in the Second

relying on the enthusiasm and
support of the people, affirms the
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determinati of the
nation to carry out and improve
the targets and aims set out in it;
and further calls upon all
citizens of India to work whole-
heartedly for the full and timely
realisation of the targets and
aims of the Second Five Year
Plan”.

The motion was adopted.

DATE OF NEXT SESSION

W

Mr. Speaker: A recommendation
has been made to the President to call
the next session on the l4th Novem-
ber, 1956.

Shri Kamath: Not 12th?

Mr. Speaker: 14th.
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Shri Eamath: 1 suppose it is be-
cause it is the Prime Minister’s birth-
day.

Mr. Speaker: The President has to
ictmtheadviceofﬂaerammm:
the Government is entitled to give
advice.

The House has done excellent work
in regard to the States Reorganisation
Bill, the Constitution ( Amendment)
Bill and also the Second Five Year
Plan. All the Members of the
House—all sections—can Very well -
congratulate themselves.

Shri Kamath: We congratulate you
also.

Mr. Speaker: The House will now
stand adjourned sine die.
6-30 P.M.

The Lok Sabha then adjourned
gine die.





